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CENTRAL ADMINISTRATIVE TRIBUNAL
LUCKNCY BENCH,LUCKNOW, Nns
0.A.No,22/88 (L)

Smt, S.L. Daur &

OCthers R Applicants
Vs,

Union of India &

Cthers. HESHH Respondents.

Hon,Mr, Justice U.C .Srivastava, V.C.

Hon, Mr, K, Obayya, A.M,

(By Hon, Mr. K. Obayya, A.M.)

’

The applicants who are 4 in number are employed
in Research, Design and Standard Organisation of Railways
(RDSC) at Lucknow., The applicant No.1 is senior
tibrarian (f,550-900), applicants 2 & 3 are librarians
{Rs.425-700) and applicant No.4 is Assistant Librarian
(Rs,330=~560), In this application they have prayed for
declaration that the post of Asstt, Documentation Officer
{ADG)} be ear-marked exclusively for promotion: of Library
staff i,e, from the post of senior librarian and that
the applicant No,1 be promoted to the post of A.D.0, and

applicants No.,2, 3 & 4 are promoted to the next higher

posts, They have also prayed for gquashing the Memo.,

dated 8/3/88 {(Annexure-%) rejecting their joint
rapresentation for revision of Recruitment and Promotion

Rules for the post of A.D.0. (Lib.).

2. The applicants being holders of degree in Library
Science were gualified to take up service in the Library
branch, Applicant No,1, entered service in RDS0 as
Librarian in 1958, and stood promoted as Senior Librarian
in 1081 The aprlicant 2 joined service as Assistant

and was promoted as librarian in 1983,
lerarlan in 1Q6§i Applicant 3 entered service in 1978
as Assistant Librarian and in 1986 ke was promoted as

Librarian, Applicant 4's entry into services was in

1988 as Assistant {ibrarian,

...9000002
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3. According to the applicants prior to 197% the
cadre structure and channel of promotion of publication
staff and Library Staff was separate. The post of
librarian vas the top~-most post (R.550-500). Since
there was no class Il posts sanctioned prior te 1978, the
Railway Board, in 1978 sanctioned certain Class II posts
to the Library Cadre. 0One post of Asstt., Documentation
Officer (Library) was allotted to R.D.5.0. and it was
ear-marked for promotion from the library staff, But the
respondents instead of alloting the new post to the library
cadre made this as a common post for both the feeder cadres i.e.
library cadre and publication cadre. The applicants made
representation in this regard and urged that the neuwly
created class II (ADO) be exclusively ear-marked for
promotion of library staff only. They have pursued the
matter at different levels and the matter was recommended
by the administration. But ultimately their efforts proved
futile and vide order dated 8/9/88 they were informed
that their request cannot be agreed to and the rules
which have been notified on 10/4/84 regarding appointment
and promotion to ADO remained valid and they cannot be
changed as the above rules were approved by the Railuay
Board in consultation with U.P.5.C. The contenticn of
the applicants is that the post of A.D.0. (Library) is an
upgraded post by surrendering one post to Assistant
Librarian, as such this post belongs to Library Cadre.
It is their further contention that Seniority Channel of
promotion of the two cadres being separate the merger is
arbitrary and illegal, and this was done only to deny

promotion to Library Cadre,

4, The respondents have opposed the case. It is

pointed out that the applicants are working in the library

b

el ...3
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section under the Deputy Director (Documentation) and

that one post of Chief Documentation Assistant uhich is

a class III post was upgraded to Qlass 11 Gazetted

Cadre and the same was operated in Library section.

The recruitment and promotion rules for the said posts

were framed and they were notified on 10/4/84 (Annexure =1).
According to these rules, 2 posts of Asstt. Documentation
officer, one each in library and publication, are to be
filled by selection from amongst eligible staff of library,
publication and documentation of R.D.5.0, It is also stated
that the cadre of librarian and Documentation Assistant

is separate upto the level of senior librarian, senior
Documentation Assistant and thereafter both these

streams seek promotion to the post of Chief Documentation
officer (650-960). This was done in order to provide better
promotional chances to library staff. The neuly created
post of Assistant Documentation Officer (Publication) and
A.D.0.(Library) have to be filled in accordance with
recruitment rules, The selectiofp housver, could not take
place as the case filed before the Allahabad Bench of

the Administrative Tribunal in 0O.A. No.538/87 is pending

and in the intsrests of work adhoc arrangment was made by
promoting senior staff to these posts. The respbndents

deny that one post of Assistant Librarian was surrendered
and one post of Assistant Documentation Officer (Library)
was created and allotted to Library Cadre, It is stated
that one post of Documentation Assistant was upgraded as
Assistant Documentation Officer (Library). The respondent
No.3 who was senior-most Chief Documentation Assistant

was promoted as Assistant Documentation Officer on adhoc
basis. It is also stated that both these posts i.e.
Assistant Documentation Officer (Library) and Assistant

e

....4
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Documentation Officer (Publication) are inter-transferable;
For the sake of convenience these posts have been designated
as Bssistant Documentation Officer (Library). It is

also stated that senior Librarian is eligible for
promotion as Chief Documentation Officer and there-

from they are also eligible for promotion as Assistant
Documentation Officer., The representation of the
applicants were not accepted, as upto the level of

Senior Librarian there is no change of cadre and they

can beg promoted as Chief Documentation Officer, It is
also stated that the applicants No.1 & 2 were eligible for
the post of Assistant Documentation Cfficer and they

vere allowed to appear in selection tesé conducted on
29/6/86, but both of them failed to appear in the
selection test, It is also stated that the function

of documentation officer and librarian are inter~related
and qualification required is also more or less the

same, Therefore, taking into consideration these facts,

in consultation with UPSC, rules were finalised and
notified for the post of Documentation Officer (LibrarY}.
5. The respondent No.3 has also oposed the case by
filing a separate written statement, wherein he has
pointed out that the post of Chief Documentation Assistant
is a post which is common to both documentation and also

to library staff, and senior librarian and senior documentation
assistants are eligible for promotion on the basis of
seniority. In the rejoinder, the applicant 2 has denied
the averments made in the counter and it is reiterated

that the post of Assistant Librarian was surrendered and
also it is pointed that the post of Assistant Documentation
Cfficer is meant for library staff only and that the post of

Chief Documentation Assistant is higher than that of

....5
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Senior Librarian, It is also sfated that rules framed
by the Railway Board do not apply to the post of

A.D.O0. (Library). Objection has also been taken to the
promotion of respondent No.3 who has been promoted as
A.D.0. as he is also one of the candidates, for the said

post,

6. Parties' Counsels have been heard, As a clear
factual position is obscured, by assertions and denials
in the pleadings, we have carefully examined the supporting
documents/references brought on record from both sides,
The same document has been sometimes relied upon by both
parties., The learned Counsel for the applicant contended

that the post of ADO is ear-marked for library staff, as

one of the Posts of Asstt, Librarian has been abolished,

and the newly upgraded post cannot be offered to other
branches. This position has been denied on behalf of

respondents, The relevant order on this issue is order
dated 27/4/81 (Annexure 10 to the Rejoinder and R=2 to

Counter). It reads as follows:-

" Sub:- Upgradation of posts from
Group 'C' (Cl1.II1) to Group 'B!
(C1.11) in the Documentation and
Library Sections,

Ref :- Railway Board's letters No.PFC,II1/
80/PS/UPG/1/dt, 28-3-80 and 30-1-81.

Out of 20 posts to be upgraded from Group
'C'(C1.III) in the highest supervisory
scale to Group 'B' (Cl.II), the element
of upgradation of one post has been ear-
marked to Doc, & Library Sections of RDSO
vide Board's letter dt, 30-1-81 quoted
above,

2. It is therefore notified that the
upgraded post from Group 'C' (Cl,III) to
Group 'B' (Cl.II) scale Rs,650-1200(RS)

in the Doc, & Library is a permanent post

of Chief Documentation Assistant, scale

0'006
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Rs.650-960/RS upgraded as Assistant Doc.
Of ficer (Library) on permanent footing.

® 8 2.5 000 0SSOI EES T L OOECEOEN OISO OESLOEOESEOS

6 6020300009040 000000e00000000s080000000

Sd/- (poRoRaO)
Dy.Director/E-1. "

From the above it is noticed that what has been
upgraded is the post of Chief Documentation Assistant,
and..it'cannot besaid that one post of ADQO was created
against reduction of one post of Asstt., Librarian.

So far as the rules are concerned, they have been
notified on 10/4/84., Even if one Post of Assistant
Librarian was abolished, it does not follow that the
benefit of consequential upgradation should go to that
section or branch, . There is no question of "Quid

pro Quo M,in’.service matters, Placement of persons,
utilisation of Posts is always the discretion of the
administration prompted by considerations of overall
interests of administraticn and Public Policy. Reference
may be made to the case of M, Ramanath Pillai Vs, State
of Kerala (1973 S.C. L & S p.B60) wherein the Supreme
Court held that creation of Posts or abolition of Posts
is a policy matter, For these reasons ue are of the vieu
that the claims of tﬁe applicants for ear-marking ADOs post

to the library cadre is untenable and without substance.

Te 5o far as the rules are concerned, the épplicants
have challenged the vires of the rules., It has been
contended that these rules will not govern the promotion
fo the post of Assistant Documentaticn Officer. This
contention prima-facie appeérs to be mis-conceived,

The rules known as Research, Design & Standard Organisation

0..7
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(Group 'A' & 'B' recruitment)Rules, 1984, were notified
on 10/4/84 by the Ministry of Railuays (Railway Board)
in exercise of the powers conferred under proviso to
Article 309 of the Constitution of India with the
consent of the President, These are comprehensive rules provide
ing For- recruitment, promotiqn; etc, of Group A & B
posts of Deputy Director (dbcumémtafion)ﬁa.fﬁ’“'
and also Asstt, Documentation Officer. The post of A.D.O.
is to be filled by promotion from amongst tﬁe departmental
candidates working in Documentation & Library cadres
through process of selection consisting of written and
vivo-voce test., The requirements of educational qualification
experience etc, :are also indicated, So far as the post
of Assistant Documentation Officer is concerned, the
appointment is by selection by promotion failing which
by direct recruitment. This post is open to the staff
holding posts in grade of R,425-700 and above. As the
rules have been notified under the Presidential comnssnt
there is no illegality or irregularity in this behalf,

of the Supreme Court
Reference may be made to the decisionlgn the case of
K. Subba Rao Vs, State of Andhra Pradesh (1988 S.C, 506)
wherein it has been held that the rules made under
article 309 have binding effect and that the state is
enjoined to follow the rules scrupulously for making
récruitment in accordance with rules., In the case of
of Durga Charan Mishra Vs, State of Crissa (1988 s.cC.
L &8 36) also it was held that the rules framed
under articles 309 after consultation with Public Service
Commission should be faithfully followed, That matter
related to certain matters relatingto challenge of
judicial service rules, Merely because a particular
rule does not faugud a particular class of employees,

that will not vitiate or invalidate the law,
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8.. From the qualification prescribed for both the
posts i,e, for library and documentation and publication,
it is noticed that the qualification are more or less
the same and also the posts are inter~transferable,
It is also noticed that there were instances of such
transfer from ADO(Lib.) to ADO(Pub,) and from A.D.O.
(Pub.) to A.D.0., (Lib.,). Cadres are no doubt separate upto
a particular level, but beyond that both the cadres wsre
merged, So far as the selection is concerned, the syllabus
and other details were also notified and selection was
on the basis of qualifying in the test and the applicants
having been called for appearing in the examination, failed
to appear in the same, As such their claim for promotion
is without any basis, Unless they appear and qualify in
selection, no right accrues to them for promotion as
A.D.0. It would appear that selections and promotions
to certain posts of A.D.0s and others have been challenged
in 0.A.l"0,544/87 and 0.A,N0.427/87 which are pending
before this Tribunal, The controversy in these caées is
different and‘these cases are not on the same subject as
in the instant case before us., So far as this application
is concerned, the reliefs prayed for cannot be granted, as
the recruitment rules are valid and cannot be questioned,
The applicants will become eligible for promotion if they
come up in selections and not otherwise, ' The application
has no merit and accordingly it is dismissed with no order
as to costs,

Ls”
Me 9?#f§§L}’/// Vice=Chairman,
Dated: {573/93, Lucknow,
(tgk)
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Application under Section 19 of the Administrative
Tribunals Act, 1985

DATF OF FILING 249 &

DATE CF RECFIFT

| RRGISTRATION NO. A) n
C.
0 =

Signgture .

((:a/ Registrar

IN THE CHEATRAL ADVMINTSTRATIVE TRIBUNAL
ADDITICNAL BENCH AT LUCKNCY

1, Smt. 5.,L. Daur
2. Smt .G, Cha‘btel‘jee

3. ReK. Dhingra
lp. RQI\I. S&Chan

Sb Versus

1. Union of India through the
Secretary, Railway Board

¢e tosee e v ?P.LJ.C:;TT}S

2. Research, Design & Standard
¥ Organisaticn through the
Director General

3+ 8.F. Sinha, Assistant Documen-
tation Officer (Library)

Ceesesesessrsacs Resp(}ﬁdeﬁ’;s

ATLS OF AFPLICATIOHN

?—‘!
"ta

DEY

£

I. Particulars of the applicant

(1) Smt. S.L. Daur
Wife of Sri I.D. Daur
Seniocr nibrarian
Ressarch, Design & Standard Organisation
Central Llnrary,n“S», ﬂdﬁakngng Lucknow
C-47/1 Manaknagar, Luckncw.
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2) Smt. G.Chatterjse

Wwife of Sri K.K. Chatterjee

Librarian

Research,Design & Stgndard Organisation
Central Llorar) RDSO, Manaknagar, Lucknow
Akhtar Manzi 130/14 J«C. Bose HMarg, Lucknow

3) R.K.Dhingra

S/o Sri Hamsokh,
Librarian,

1 ™ 2 N fa N 3 7~ ] PR
Research, Design & Standard Crganisation
Central Librgry, HDSO, Manaknagar, Lucknow
House Wo.E-3271, LIG, Kajajipuram, Lucknow .

(4) R.N. Sachan

S/o Sri G,L. Sachen

Asstt. Librarian

Hesegrch, Design & Standard Organisation
ventral Llo""ry, EDEC, Manakaasar, Lucknow
C-95/10, RDSO Colony, Mancknagar, Lucknow

ITI, Particulars of the respondents:

(1) Union of India
rhrough the Secre ary, RHailway Board
Ministry of Kailways, Rail Bhavan
Lew Delhi

(2) EResearch, Design & Standard Crganisation

through luS Dlrpctor Genergl, Manaknagar,
Lucknow

(3) S;Po Sinha

Asstt. Documentation Officer (Library)
Central L:brary,

Resegrch, Design & Standard Organlsmtlon,
Mmmhmg“,bu%nm'

ITI. Particulars of the order againmst which

application is made :

JAribitrary and illegal merger of the librarian
cadre with the publication cadre. Arbitréry and
illegal promotion of respondent No.B‘bf publication
staff on the class II pcst of Asstt. Documentation
Officer (Library) allotted by the Railway Board in
the promotional channel for the staff in the
library cadre. Denial of separate channel of
promotion in class II post of Asstte. Documentation
Officer (Library) to the library cadre in which

the applicants are working by memorandum dated
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8431988 by the Joint Director Administration-2

for the Director Genersl, RDSO.

IVe Jurisdiction of the Tribunal :
The applicants declare that the subject matter
of the order against which they want redressal is
within the jurisdiction of the Tribunal.

Ve Limitation: . , -~
The applicants further declare that the appli-
caticn is within the limitaticn prescribed umder

Section 21 of the Administrative Tribungls act

1985,

VI, Facts of the case :

The facts of the case are given ovelow:-

4

1. That the applicant No.1 is B.A.(Hons.), B.
Lib.Sce She was recrulted as Librarin in the year

1958 in the grade of Rsa425-700 (Authorised scale in
erstwhile Central Standard Office) and on merger of
Railway Testing Research Centre and Central Standard
Office the seniority of the applicant alongwith other
staff was fixed from the date of merger, that is, in
September 1959, But the Respondent Noe. 2 arbitrarily
fixed the seniority of the applicanﬁ from 1964 because
the agpplicant had represented against the promotion of
junior colleague in Lucknow who had joined in the year
1961 in the same grade and the applicant was not even
called for the selection to the higher grade. The
applicant was, however, promoted as Senior Librarian
on 13.3.1981 in the grade of Rz 550-9CC and is at present

working in this grade.
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ian and was promoted as Librarizn on
14.9.1973 in the grade of R:el25-700 and is working on

the said poste

3. That the application No.3 is B.4., B.Lib.Sce.

"y

k

€ joined RDSO as Assistant Librarian on 19.6.1978 in
the grade of Ese330-560 and promoted as Librarian on
2+641986 in the grade of Bse425-700 and is working on

the said noste

ba That the applicant No.k is Mehe, B.Sc.,B.Lib.Sc.
He joined RDSO on 29.7.1980 as Asgtt. Librarian in the
grade of B:330-500 and is at present working on the

said poste

5 That the above applicants are working under
respondent Nos. 1 and 2 in the library cadre, Central

Library, RDSO, Lucknowe

~

6. That prior to 1979 the cadre structure and
channel of promotion of the wublication staff and library
staff were separate and as such the number of vacancissg
was separately allotted in both the cadres., This is
evident from the revised Recruitment and Promotion Hules
applicable to class III technical staff. These Rules
separately categorise the‘designaticn, scale of pay and
chammel pf promotion in the library cadre and according
to chart No.1 aslong with the said Rules separgte avenues
of promotion of the library staff have been indicated. A

photostat copy of the said chart No.1 showing sparate
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avenues of promotion of library staff is filed as

Annexure No.1le

7. That since in the aforesaid 1ibrary cadre
there was no class II post, the Railway Board in the

year 1978 sacntioned 14 class II upgraded posts to

ease stagnation and one of the posts was exclusively

earmarked for the library cadre, that is , Asstt.

Documentation Officer (Library).

&

. That the library cadre , which was separate
from the publication cadre, was arbitrarily mergs
with the publication cadre and members of the staff

in the publication cadre, although junior in service
to members of the staff in the library cadre, were
shown senior to the latter in the combined seniority
1ist. The aprlicants aggrieved by this illegal and
arbitrary merger of the two cadres made various repre-
sentations for keeping the two cadres separate and

mak ing the avenue of promotion upto class 11 posts

of Asstt. Documentation Officer (Library) availatle

to the members of the library cadre onlys

Qe That the respondent lic.2 without taking any
decigion on the applicants representation continued
to promote staff from publication cadre to the sanct-
joned class II post of Asstt. Documentgtion Ufficer
(Library) exclusively earmarked by the Kailway Board

for the library stafife

10, That in the library cadre there is no post
in the grade of Bs.650-960 which is the highest class

III post and the highest post of the Senior Librsrian
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Annexure =2

Armexure =3
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in this cadre is in the grade of Rse550-900, OUn the
other hand, thers are three class III posts in the
crade of Re650-960 in the publication/documentation

catidre.

11 That a joint representation by the applicants
dated 1.10.1981 was made to the Hon'ble Minister for
Railways, Railway Board, New Eelhi,‘for delinking of

the newly created post of AEOILibrary from the documen-
tation/publication cadre and making the same available
exclusively for prometion to the library staff and
further requested that both the cadres, that is, the
library cadre and the publication cadre be separate upto
class II level. A photostat copy of the applicants

representation dated 1.10.1981 is filed as Annexure No.2.

12. " That by letter dated 9.11.1981 from the Under
Secretary (E), Railway Board, to the Director Gereral,
RDSO, Lucknow, it was decided that the recently upgraded
post in class Il and operated as ADO Litrary in KDSO
should exclusively be in the direct channel of promotion
to the library staff and not to be linked with the
documentation cadre. It was further directed that
sirnce the channel of promotion to class II for documen-
tatlon iIs already available both the categories should
be kert separate upto class II level. A photostat copy
of the letter dated 9.11.1981 is filed as Annexure

NO.B N

13. Thal: on the basis of the aforesaid letier dated
9¢11.1981 the matter was considered by the Director

General, respordent Noe2, and it was decided tc have one
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post of ADO Library earmarked for the library side onlye
Accepting the above position, respondent Noe.2 ordered
for the separation of the post of ADO Library and meking
the same available for promotion of library staff exclu-
sively and the said decision was forwarded te the

Railway EBoard Uy letter No.E 11/ES/ER/0/Lib. dated

7]

2.1.1982. From the aforesaid letter it is evident that
the respondent No.2 accepted setting apart the post of
ADO Libraery for promotion of 1library staff only. Conse-
gquentially amendments in the recruitment and promotion
rules were forwarded to the Railway Board. The aforesaid
decision relating to the saction of class II post of
ADO Library earmarked exclusively for promotion of
library staff is in the record of the Railway Board and

respondents may te directed to produce the same before

this Honlble Tribunale.

1he That the post of ADO Library is an upgraded
post which has resulted from surrendering one post of
Asstt. Librarian due to upgradation with the result
that the number of working hands in the library cadre
remains the same. With the creation £ the post of

ADO Library the work among the existing 4 posts in

the library cadre was redistributed. Ls the ADO Library
post is an upgraded post of Senior Librarian, he was
required to shoulder sore of the responsibilities which
the Senior Librarian was performinge Consequently
necessary changes were made in the duty list of the
staff in the library section by cirdular dated 5.6.1987
which wasg circulated to all concerned officers and staff

of the KDSO. A true copy of the extract of the circular
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dated 5.6.1987 relating to the upgraded post of ALO

Livrary is filed as Annexure HNo.le

15. That the draft of recruitment and promot icn
rules for ths 1ibrary cadre , particnlarly in respect
of promotion to the upgraded post of ADO Library, was

sent for approval of the Railway Board in 1682. But no

decision thereon has been taken.

16, That in spite of the aforesaid decision of
respordentstand 2 to have the separate channel of promo-
tion and not to merge the publication c;dre with the
library cadre , the respondent Lo.Z arbitrarily and
illegally posted respondent No.3, who ovelongs to the
publication cadre, to the posﬁ of ADO Library, thus
deprivins the legitimate avenue of promotion of the
applicants who belong to the library cadre. Respondent
No.3 belonging to the publication cadre could not have

been posted as ADO Library as he was already working on

the post of ADO Publicstion on adhoc basis and was il-

logally transferred to the post of ADC Library on adhoc
basis in September, 1987. Thus the legitimate right and
the only avenue of promotion bf class II pest earmarked

for the 1ibrary cadre was denied to the applicants

jeopardizing their future chance of promotion altogether.

17, That there is & separate seniority list for tne
publication cadre and the library cadre and for the appli
cants belonging to the library cadre the only avenee of
promotion is in accordance with Ammexure No.7 and because
the class II post of ADO Library has been created by

upgrading and surremdering one post from the library
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caacre itself there is no justification for inducting
persons from the publication cadre and appointigg on the
post of ADC Library. It amounts to denial of the only
avenue of promotion to the class II post to the library

staff.

18, That the aforesaid action of treagting the
post, of ADO Livrary as a common post available for
rromotion to the publication staff élso is wholly
arbitrarv and is only a cne way traffic. The said post
on the basis of the exligting structure of the two
cadres, that is, publication and library , is ligble
to be filled only by members of the publication cadre
due to the higher intervening class JIIT post in the
grade of Rs.650-960 in the publication cadre. The
highest class III post in the library cadre being
that of Senior Librarian in the grade of Rs.550-900,
the next higher class I1 post of ADC Library is always
liable to ke filled by promotion from the publication
cadre in the grade of Rs.650-960, This is wholly
arvitrary and unjust and amounts to discrimination of
the library cadre in violstion of Articles 14 and 16

of the Constitution of India.

19« That the applicant No.l made a representation
dated 304441983 to the Director General, RDSO, that
she had bren working for the past two yesirs as Senior
Librarian in the grade of s 550-9C0 and requested that
she be transferred to the equivszlent post of Senior
Documentation Assistant publication in the grade of

Ree 550-000 s0 that she may become familisr with the

working on the publication sidego as tc bLe entitlad
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fer promotion to the post of Chief Documéntation asstte
in the grade of Rse650-960 and finaglly tc ths class II
post of ADC Librarye A true ccpy of the represantation
dated 30.4.1983 by applicant No.1 is filed as Annexure
Noe.5., Similar request was made by applicant No.Z2 by
her letter dated 4.5.1982, a true copy of which ig filed
as Annexure No.6. Both the requests were turned down.

A true copy of the memorandum dated 5.8.1983 rejecting

the recuest of applicant Wo.2 for being postegdas Senior

Documentation Asesistant (Publicstion) is filed as
Annezure Noe.7e.
20. That the Dy. Director Documentation by his

letter deted 13.12,198L in reference to the staff post-
ing order No.L41 dated 11.7.1984 submitted that apoli-
cznt No.1 working as Senior Librarian may e promoted
to work against the rost of S.D.A. Library for which

no other suikable candidate is atailable and also since
the scales of pay for both S.D.A, Library and Senior
Librarian are the same, that is, Bs550-500. It was

also submitted that aprlicant No.2 may be consequently
promoted as Senior Librarian and applicant Loe4 may

be given a chance to work as Librarian. The gforesaid
request was also turned down which clearly shows that
parsons belonging to the library cadre are being discri-
minated against in matters of promotion and that the
avenue of promotion to the post of ADC Library has been
for ever closed te them which amounts to discrimination
in the matter of promotion of the apvlicants in vicolatio

of Articles 14 and 1o of the Constitution of Indisze A

true copy of the letter dated 13.12,1984 by the Dy.
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Director Documentation is filed as Annexure No.8.

21, That by memorandum dated 8.3.1988 in reference
to the applicants' joint representation dated 26.8.87
regarding recruitment and promotion rules for the

post of ADU Library, the applicants were informed that
the aspect of framing separate rules for the ADC
Library has not teen accepted by the Railway Board and
the revision of the recruitment and tromotion rules

is not considered necessary. A photostat copy of the
memorandum dated 8.3.1988 is filed as Annexure No.Ge

arhltrar¢ly
The representation has been illegally and/ rejected.

22. That respondent ilo.3 by virtue of holding the
post of ADC Library, although on adhoc basis, is
entitled tc write the annual confidentizl reports of
the apolicants and alsc making report on the assessment

of their work.

23. That the applicants have zn unblenished record
of service and they fulfil the requisite qualifications
for promotion tc the next higner posts in the library

cadre. Applicant Nose. 1 and 2 particularly are eligible
for the post of ALC library as they fulfil the requisite
prescrived qualiflicztions. The applicants being aggrie-

ved by the memorandum dated 8.3.1988 by which th

Q}

y
were informed that their representation for making the
post of AKX Libragry availeble for promction to the
Library cadre has not teen accepted by the Railway
Board and the consesquent revision of rihles is not
considered neécessary and having no altemative effica-

cious rewmedy available have preferred this claim

petition.
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VIl. Reliefl Sought

In view of the fzcts mentioned in para VI

above, the apvlicants pray for the following reliefsi-

Ee

(i) To issue a suitable order declaring that the

post of ALO Library belongs exclusively to
, = the library cadre and is available for pronio-
J - N— T

tion of library staff from the next lower post

of Senior Librarian.

(ii) To issue a suitable order directing the
respondents to promote applicant No.t1 Sumt.

8.L. Daur working as Senior Librarian as ADD

(iii) To issue a suitable order that the applicant
Nos., 2,3 and 4 be respectively promoted to
) . the vost in the next higher grade in the

library cadre.

b ' (iv) To issue a suitable order or direction quash-
ing the order dated 8.3.1988 (Annexure No.9)
-

issued by the Jt. Director Administration-2

ar as it rejects

=y

HE

!—ull

for Director Genersl 0

L)

the applicants claim for meking the post of
A T 33 - P -7 o - y 3 - )’
ADC library svailable for promotion of the

library staff onlye.

{v) o pass any other order or dirsction deemed

just and proper in the circumstances of the

Ccases v
(vi) To award the costs of the claim petition to

the applicantse
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Interim order

Pending final decision on the apvlication,

the applicants pray for the following inberim order -

(1) The respondent No.3 S.F.Sinha belonging to

the publication cadre and working on the post
of ADO Library on purely adhoc basis may not

be regularised and confirmed on the sald post
of ADC Library. Respondent No.3 may be further
restrained from writing annual confidential
reports of the applicants or from making any
report of the assessment of applicants' work

and the same may be done by an officer superior

to him.

Details of the Remedies Exhgusted

The aprlicants declare that they have availed
of the remedy available by way of representation to
the Railway PBoard, Rail Bﬁawan, New Delhi through proper
channel the Director Genersl of EDSC Lucknow, which has
been rejected by the order dated 8.3.1583 (ALnnexure

150‘9) L

tlatter not pending with any other court, etce.

The applicants further declare that the
matter regarding wihich this application is made is not
pending before any court of law or any other authority
or any other Dench of the Tribunal.

Particulrs of Bank Draft/Postal Order in respect of
the Application Fee:

1. Msme of the Bank on which drawn —
2+ Demand Draft No. —
OR
1e Number of Indian Postal Ord.er-%D062406
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1

~1hm

2. Name of the Issuing Post Office — G.P.O-Lucknow
._27~4~i988
03/ p[)olé.éao/

3. Date of issue of Postal Crder

Le Post Office at which payable

Details of Index
An index in guplicate containing the details

of the documents to be relied uron is enclosed.

In verification :

I, Smt, S.L, Daur, wife of Sri I.D,Daur, working

i

as Senior LibLrarian, Research, Design & Standard Orga-
nisation, Central Library, RDSO, banaknagar, wucknow,
resident of C-47/1 Manaknagar, Lucknow, do hereby
verify that the contents from I to XII are true ©o my
persongl knowledge and belief and that I have not

suppressed any material factsa

-

S
¢

Plage, (Lyclaow
Signature of the applicant.
Date : 29-4-1988
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Details of Index

fag>

Chart No.1 showing serarate avenues.of promotion
of library staff. té-

applicants representation dated 1.10.1981 to the
Hon'ble Minister for Railways for delinking of
the newly cregted post of ADC Library from the
documentation/publication cadre. 17 to 0

Letter dated 9.11.1981 from the Under Secretary (E),
Kailway Board, to the Director G&neral,iDSO, Lucknow
deciding that the upgraded post of aDO Library
should exclusively be in direct channel of promotion
to the Library staff. Y

Extract of the circubar dated 5.6.1987 relating to
upgraded post of ALO Library. CRN

Represemtation by applicant No.1 dated 30.4.1583
to the Director General, RDSO, for transferring
her to the eguivalent post of Senior Documentation

Agsistant Publicabione. 23 £ k4

Representation by applicant No.2 dated 4e5.1982

to the Director Genersgl, KDSO, for giving an oppor-
tunity to work as Senicr Documentation Assistant
Publication. 2542

Mlemorandum dated 5.8.1983 rsjecting the request of
arplicant No.2 for being posted as Senior Documene~
tation Agsistant Publication. 27

Letter dated 13.12.1984 by the Dy. Director Documern=-
tation submitting that applicant No.!1 be promoted
against the post of 3DA and applicant Ko.2 be conge-
quently promoted as Sr. Librarian. 25429

Memorandum dated 8.3,1988 informing the applicsnts
that the aspect of framing separate rules for the

ADO Libtrary has not been accepted by the Railway Boar:
and also that the revision of the recruitment and
promotion rules is not considered necessary. 96



o

5

efore the Contral)- AdmFinarive Tadbunal L&

La elknets— Pr’lQ)

%70'%&&"""" o 1998

St T L. Dawn & s — Appliicamts

Ys ‘

 Union o India £ STe> ——— %/” fonti

S /A/A/EXU_KE /\f; Z;

A ey B e e e e st

Chart showing avenue of:promotion of

Documentation/publication/Library_staff
- l\\
Chief Documentation pAsstt. Senior Librarian | '
| r5.650-960 (RS) | Rs .550-900(RS)
/
_ Ky
3 yrs. service \ 3 yrs. service

!

N
|

| SenioriDocumentation Asstt,| Librarian ;
| R5 .550-900(RS ) Rs 125-7C0(R3) |
4 yrs .'_se'rvi.ce ' © 5 yrs. service
_ o o |
| | ]
Junior' Documentation Asstt. Asstt.: Librarian
Rs .+25-700 (RS) Rs i330-560(R3)"

Wik
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he recently upgraded post in Class —II 2 Operated

as ADO/ .ib, in RDSO should. exclusively bz{the direct W:..
channel of promotion to the library staft and’fiot to be
linked with documentation cadxe, s rche the. chapnel of |

promotion to class=II for documentation cadxre is already

avaixable, Both the categories should be kept geparate

up to ciass=-II level, _ o ‘
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The Hon'ble Minister for Rallwayo,
Rallway Board, .. ’
Hew Delhd,

| * SR ’7:"})/~ .
'(_rhrongh Pro per Ohamngl) © :
Sir, ' ' .oN

Subs The new M:P Rules for’ Mbrariff:-

Ve, the Librarians/RDSO beg to. mbﬂik the . S
following few facts for the perusal of your‘goodself
and -request your honour to'intervene and: get our:
grieveices redress and oblige: A ,}a%

8o irior to 1979 the BRRP Rules upplicubla to tho
staff of Librury and Dooumentation Sectiong were | quitd
distinot and separate. . The cualificationp, pay peal
the czire structure and ohannef of promotions, for.both™: .
the categories were altogether different: and apendan%
To illustrate, a chart showing the nos, 0f. justis and pay,
scale gnd chainel of promotion for both tho cat .oriaa 113
attached es Annexure A% Iy

B A the documentation is a aubjnotfof«'libr ..
sclence we had been thereforc -all along xoquest gthc,‘
Adnmn, for consideration of our promotionp: to- docunmta~
tion oide frou ths vary bveginning but OUE: requosn
never considored for promotionsl proopcofits The
being different qualification and expari onab pre
for both the aeta of staff, As a congsggienco of [this
the staff working on &ocumentation side:tiore get ,
quicker promotions in higher grades duof hegv
number of higher grade podts, whereas th _ibrery having
bean stwnatmg

a very tight co: partment of promotion h&?'
in their initiel gradeao

4.  Unlike Railway ‘Board there was. m 3
Librerian Class II in RDSO and tho Admnoi .
-requesting the Board to oreate one pont of l‘aihraricn ing
Class II to remove the stagnation, Thg. Bpard hed not besn
sgrecing to tho ropeated requesto of the pAdmn,-dug to -
ban on creation of new josts., However, in- 1978 tho Bocrd =
sanctirned 10 upgraded post in Class &I for RDSO to: be
diptributed whaere the stegnation is vigible,. The Byaxrd
also dircoted the RDSO Amn, that out of these 10 Olaas II
rosts one ;ost oan be given to Library, so that lthe -
stegnation of library staff can be removed but tol our
disagy nothing was dono in this direction., HMean .
ingtead of opening the independent channsl of pro tion
- for the iibraxy staff by glloting one Claps II popt the
R&P liules were changed in 1979, theredby senling Of&r
Niture cereer by adding one morg step to the Br.yibrariem‘s
108t for promotion to CDS(650=960/=) ond thoroafter: to -
seek further promotion to Cl.II alongwith 8DAs. ZLho
stoff of documentation g8 well cs librazy repmaanted

unoo 2/" o
&
A

~..I

i
I
[
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szeinst wudi arbitrery and trretional dooision whic was T
n>t based on sound groundps, To our disappointment, our = |'
reprasentatinasg were not even considered and also not, repliod
too, *ts a consequence theroof we the library staft having.
far longer leagth of sorvice stagnated only in one prade, “
and eutinmatically bacowe jurdors 1o all the a‘bafi" v
documentaiion section vmo had higher grades and. quiul’er
promotionsl piospects than libraxy steff. - »

Se Recontly tiie [0erd have sauctloned one post of - -
ADO Boe,/iib. CLLIL %0 rerove the stegnation of 1libr S
& staff but due to ihe new HEP Riles in Sepb.,1979 only the
Cbas ere eititled to this 10st, The new ruies have | .

Flted in o great hardship to the libreary steff for whichnrc
hs:::v pad ooea rayraseas g L0 the (. fron very be«zinning,
Thus, with tho existing wules tho czresr of the libzoay
eta.f.“i G s been demarrod for everx as a reeult of | B
Introduction ot one additional categcry of ODA defora-
arozdtiza 1o Clasgs 11 post and linking us with oo, gteff
wu.t 811 aever put wo at Dear with Doﬂumentation staflf
.def.“(ait'* bhe fact that we have been rtagnating xk in »ha
inftial lover wscules for 18 ~ 22 years,

1
\)

your good o:.flces to intervene in tho natter and regtore #:- .
ths nld R&f Rulea and Class IX post of Am/m.b.amc loned B
recontly, exclugively Le carmerked to the Sy.librorien totkux
have indgowidant ceawel of jwomeotion for tha-libraryvgtaff
in theatr tine 10 rsuove the aristing gteguav 1011 in the o

J  interest o juytice wud ecully. . I A

6, iz vin:, of the above facts stated abovea ve Bequeat“

For waliy ast of your kindness ond gar_ifamusity wa
soall reuelin ever iadedied to your banigh honour,

dre
> L -
¢ . 4
,

Thanking you,

Yours feilthfully, .

DA/One Chert,. mbrlarlme,‘/ RDsO
WD e W
S L DAOR) s

@

G Cl/&,\ )Mrg‘

CQQK \m;zg-a
Mw‘@‘ M ke
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Apnbﬂurc '
THE CADRE STRUCTURE & CHANNEL F PRQMOTION
PRICR TO 1979 R&P RULES,
DD(Doc) Clags-X )\ posty ™
yDocunentation _ Librazy
Section, Nq,of post, L
ADO(P) C1/-1LI post Librarian X
CDA 4 posts. Sr;Libra§ian
(650-960) | (550-900
SDA 5 postse. Librarian
(550-900) (425-700) -
JDA 3 posts. Asstt,Librarian
{425-"10) _ o

%ualificationz '
c. or B.A,,:faths

‘l-o-c'o'o‘o‘o'o-o”o‘o'o“o-

A5 PER NEW R&P RULES AFTER

MARCH! 1979,

Y

DD(Doc} Cl,-x

Z}n*

—
ADO(P)

Cl,-II I’post

ADO/Doc/Lib, ~

CDA
(650-960)

SDA
(550-900)

JDA
(425-700)

No, ot post,

1 post._
3 posts;

5 posts,

3 posts,

- Libraria"li

(425-700)

Asstt, Librarian
(330-560)

e
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:Government of India
Ministry of Railways(ﬁailway Board)

do, BRB-1/81/48/1 Dated: 9,11.31

¢

Lucknow
Sub:  Channel orf promotion for Librarian
Ref: Your lstter NO. &/R/RT/T2 dated 22,9,81

The papars wers MUt up te the Minister for Railways who
have minutag on the case ac under:

Tha Tecently upgradaqg Post in clacs 717 and operuted ag
ADO/Lib in DgQ shoulg exclusivel

of promction to the Library stars
with documentation cadre, 3
to class II for documenta tin
Both the categories should b
lavel,

to be linkeg

3
\

Your comtienite on the above ninuteg My kindly be furnisheg

te this office Urgently, indicating 1f there will pe any
objection to lrplement the same,

DA/nii
| Sd......
J Is
— T (R.L, dgarwal)
1fﬁﬂl“ . Under Secretary (2)
~ Railway Boarg
\
) - T tok
\/] ‘/\ . ). ’
} 'S'—‘:; ! ; R L
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P Ministy OV 0
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LULKNOW,

in the dirsct channel

+

V]

annel of Prcmoticn
dre 1 dlready available,

e kept sepsrate Upto class IT

LB,
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IN THE CENTRAL ADMINISTRATIVE TRIEUKAL
LUCKYCW
Regigtration No. /1988
Smte S.L. Daur & others ceeneeccnes Applicants
Versus
Union of India & another secsececss Opp. FParties
Annexure HNo.lh
ReDe 5.0,
506487

The post of ADC/Libvrary is an upgraded post
which has resulted in surrendering one post of Asstt.
Librarian due to upgradation, with the result that the
total number of working hands in the llbrary remains th
same. With the po shﬁng of nﬁU/ulDTdry it ig co;51dﬁred
essential to re dlstrlku+e the work amdngst the 4 librar-
ians for the smooth functioning of the 1;Lr;r‘. As ADC/
Ll““avy s post is an upgraded post of Sr. Librarian, he
is supposed to shoulder some of the re §0n51b1¢1tle=
which the Sr. Librariazn was perfer.lnu.

With the posting of ADC/Library, the following
chaniges are made in the duty list of Stiif of the library
Section:-

ADO/Library: He will be overall incharge of the Library
Section and will be personally responsible for -

1 Maintenance of catalogue cards in the catalogue
Cabin@ts .

+2+. Maintenance of book cards of publicaticns transferred
to sectional libraries directoratewise in the cata=-
logue cabinets.

3 Maintenance of order cards directoratewise in the
cabinet and %o return tJe order cards to the directo-
rate concerned on receipt of beoks, publications in
the 1 lel"«:lI‘Yo

.4 General cleanliness, maintenance of attendance
register and dead stock registers

.5 Passing of bills with the help of UDC.

.6 Audit and Inspection reports.

«7 Items of confidentizgl nature.

.8 Distribution and marking of dagk with the help of LDC

XX XX xx
Xx XX
Sd/" -&J.l"*ylule
All concerned Officer & staff (H.N. Srivastava)
to please note. Du/ﬂoc.

’Qﬁﬁéwﬂ Z///Md
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BEFCRE THE CENTRAL ADMINISTRATIVE TRIBUNAL
LU CKNOW
Registration HNo. /1988
Smt. S.L.Daur & others eceecesees Applicants
Vs.

Union of India & gnother .......... Opp. Parties

Annexure No.S

To, d

The Director Genersal,
R.D.S.0.,
Lucknow.

Dear Sir,

Sub: Transfer to Documentation Section as
Senior Documentation Assistant (Hibli-
cation) . '

e o TR . W S it o G T WP TS i e TR VS g AN G SRS W N W W gy e W WU G TR W W my wue e

Sometime ago the librarians made a strong
representation for the bifurcation of Documentation
and Library Section, so that the present stagnation
of the librarians can be taken care of and alsc that
they can have an avenue of promotion to class II Cadre.
Inspite of walting for a congiderable time no action
seems to nave been tagken in this direction. Therefore,
I request that the following arrangement be favourably
considered.

For the past two vears I have been working as
Senior Librarian in the grade Bs550-900. My next
promotion is to the post of Chief Documentation Assis=-
tant (Grade Rs.650-960) as per existing R & F Rules.
Almost for all of my career in the R.D.,S.C., I have
been working as a librarian and I am conversant with
all aspects of library working.

t is my apprehension that when the time comes
for my promotion to the post of Chief Documentatiom
Agsistant I would be at a disadvantage, because the
post of Chief Documentation Assistant involves not only
document ation work but also the control of deccumenta-
tion assistants being purely publication work. For the
purpose of the acclimatizing myself with publication
work it has occurred to me that it is an opportune time
to post me as Senior Documentaticn Assistant (Publica-
tion) grade Rs550-900, Tt so happens that after the
relieve of the pregent ADCO/Doc. one post of S.D.A. will
fall vacant in the publication Section.

e -2'
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I request that I may be operated against this
poste From the administrative point of view there
are two advantages namely ,

(a) There is no question of posting me in a
- higher grade.

(b) I would be acquiring a working knowledge
of Publication work which will stand e
in good stead in RDSO when the time comes
for my promotion as CDA.

It is pertinent to mention here that as there
is a joint seniority of Library and Publication
staff at the CDA level at present and as such ny
acquiring a working knowledge of publication section
is essential.

» -

I would urge that my application be cons id ered
favourably and that I may be given an early reply to
my requeste

Thanking you,

Yours faithfully,

ADO/DOC 3¢/~ Illegivle
LD/DoC 3064483
Sr. Dy. D.G. Sr. kibrarian

TRUE CCPY

-
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BEFORY, THE CENTRAL AIMINISTRATIVE TRIEBUUAL
LUCKNOW

Registration No. /1988
Smte S.Le Daur & others sececacscss Applicants
Versus

Union of Indiz & another «eeesreeecs. Opp. Parties

Annexure No.é

TO,

The Director General,
R.D. S. 0.,

THROUGH FROPER CHANNEL
Sir,

Sub: Application for the vacant pogt of
SDA in publication section.

S S sy s v SO N gy S B N s . T o gy T g, Sl 0 s o

I have come to know from a reliable source
that one post of SDA in publication section was lying
vacant & now the smxxiam selection of that post is
going to be cancelled due to non availability of suit-
able candidate & those who are available, they have
not completed five years experience. I would request
your goodself to consider my case favourably as I am
werking in the library for the last 17 years. At
present I am working in the grade of Rse425-700 & I
am having good experience in my field. Recently I
have qualified the test of Sr. Librarian held on
174482, If I am offered to get the opportunity to
work as SDA in publication section I shall try my
best to pick up the job.

I have also come to know that library & publi-
cation section is going to be merged shertly. If it
is true it will be a good oprortunity for me to shift
in publication sectione.

I may mention it here that one SDA from
publication section has been taken on loan in the
library for better work. 3imilarly if I am also
ad justed on adhoc bagsis & given me the opportunity
to serve in publication section I would be good help
to them.

I can assure you with the help of long
library experience, I will be able to perform publi-
cation handling work. '

LR J 20
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If you copsider me suitable for the above
post, kindly consider my case favourably & I may be
given the opportunity for adhoc promoticn till such
time the suitable candidstes are available. 1 shall
remain grateful to you.

Thanking you,
Yours faithfully,
Dated : L4.5.82 Sd/- Illegible

(Mrs Gauri Chatterjee)
Librarian/RDSC

DD/Boc¢c
SO{E-TV
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EBFORE THE CENTRAL AIMINISTRATIVE TRIBUNAL
LUCKNOW

Registration No. /1988

Smt' S.L. Daur &o OtherS S8 S 69 O s tess e Applica:lts

Vs e

Unicn of Indig & another ..eecee, Cpp. Parties

Annexure No. 7

A/EP 1081 548483

MELORAN DUM

With reference to her application dated
3044¢83 requesting for her posting as Sr. Doc.
Asstt.(Pub), Smt. S.L. Daur Sr. Librarian is
informed that her request has been considered,

it is regretted that the same has not been agreed to.

DA: Nip. Sd/- Magan Lal
for Director General
Smt. ScL. Daﬂr Bt'. 5‘8083

Sri Librarian
Lib, Section
RDSC/Lucknow.

True Copv

;4 {@7(:/6 ﬁ-'l./( ~
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REFORFE THE CENTRAL ADMINISTRATIVE TRIBUNAL
LUCKNOW

Registration No. /1988

Smt. S.L. Daur & others essececscess Applicants

V’S.
4 _ Union of India & another «eeeeesees Opp. Parties
> -
Annexure No,R
Central Library
R.D,S.0.
No.L/Staff Dated : 13.12.1984
Sub: Filling up of the vacancy consequent
to promotion of Shri V.S.L. Srivastava
as CDA/DCC.
b Ref: Staff posting order No.§h1 dt. 7e11.84.

Shri V.5.L. Srivastava, has been prcmoted

& to the post of CDA/Doc weeofs 23411.1984 and since no

‘ alternative arrangement vice him has been suggested
in the office order, ths post of SDA(Lib) previcusly
held by him has fallen vacant. The following transfery
promotion in chain ¢f promotion of Shri V.S.L. Srivas-
tava are suggested so that the work of the library
does not suffer for want of an incumbent to the post
of SDA(Library):-

1o Mrs.S.L. Daur, Sr. Librarian may bepermitted
to work against the post of SDA/Lib. (Freviously
held by Shri V.8.L. Srivastava) for which no other
suitable candidate is available. As the scales of
pay for both SDA/Lib and Sr. Librarian are similar
3.2, E5.550-9C0,n0 financisl loss shall be incurred
by Mrs. S.L. Daur, if she is allowed to work against
the post of SDA/Library.

2, Mrs. Gauri Chatterjee being the senlor most
1librarian and as she has put in more than 19 years
service in the Library itself, may be promoted as
Sr. Librarian vice Mrs. S.L. baur till such time the
regular selection is made.

C>(1LLA/\) ' | | cvoele
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3. Shri R.N. Sachan, Asstt. Librarian may be
given a chance, in the chain vacancy, to work as
Librarian vice Mrs. Gauri Chatterjee as was done in
the case of Mrs. Manju Malhotra & Shri S.K, Doreja,
in the publication section.

Dy. DG. is requested to approve the agbove
proposal to give incentives to the Librarians.

Sa/- Illegibbe
(H.N. Srivastava)

Deputy Director/Documentation
Dy.Dir,Cen. 13.12.1984

TRUE CCPY

Jq,ﬂ j/up¢%ﬁﬂpfix
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St G L Dun R ethens ——  fpllicarts
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ﬁmﬁ;w;{ Mo 9

AV 1 50567 & 50017
Telephones .

I3

ARE GIFR — & 7S

-
> : e ) ot
Wiﬁﬁﬁ' AMHFT AR D LRI
Government of India — Ministry ot Railways '
RESEARCH DESIGNS & STANDARDS ORGANISATION
q% dem R éo b ) | AGAH-226 011-FEA® 1o1a
Our Rslerenco...?.f........{.:’/P" / (pt. LUCKNOW-226 011-Date...:...—..-.'lf%:a.....a
1i BMC RANDUM

1n reference to their joint representation dated
26 -8-1987, regarding R&P nules for the post of ADO/Library,
Smt. $.L.Daur and other signatories are informed that the
R&p Tules for Assistant Documentation O fficer, issued vide
Board's letter No. ERBL/77/44/24 Vol .11l dated lo0-4-84,
were approved by the nailway Board and UPSC. The aspect
of framing separate rules for ADO/Lib, has not been
accepted by Rallway Eoard in consul tation with UPSC. Ravision
of N&P Tules is not considered necessary. :

C A4
21

Jt, Director/admn-II°
| for Director General .

Smt. S.L.Daur,
Sr. Librarian,

bSO /Lucknow .

~Smt. Gauri Chatterjee, ' WZZ% ,
Librarian, RDS0, LKO _ MM
Sh., R.K.Dhingra, ﬁ
Librarian, RDSO, LKO
Sh. R~ N, Sachan, '
asstt.librarian,

RDSO/Lucknow
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Before the Central Administrative Tribinal AuY
Circuit Bench, Lucknow

Begistration No, 22 of 1988(»)

8mt .S.LDaur and others eo Applicants
. Vao ) ’.
Union of India and others oo Respordents

I, 8.Bnatia, s/o late Shri U.C.Hiatia, aged
about 5% years, resident of Go77/2, Manak Nagar,
Lucknow do hereby solemnly affirm and most respects
fully showeth ag wnder:

L That the deponent is ﬁorking as Deputy
Director/EstablishmentoI in the Research, Pesigns
and St’andards Organisation, Lucknow (hereinafter
referred to as RDSO) and as such he is fully coms
petent to affirm the Affidavit on behalf of
Respondents Nos. 1 & 2y

II. That the deponent has carefully gone through
the relevant records relating to the instant case
and has acquainted with the facts and circumstances
of the case deposed belows | |
1ii, Before dealing with the paraé-wise reply of
the Petiton, the Respondents are placinmg the entire
background as well as the brief history of the

——— e —

Ry -

Ly. BIMW

Q. D. 8. 0., Ministry of Railwa,
Alambagh, LUCKNOW-.<
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case herein below:

That the Petitioners are working as Sre
Librarian, Liorarian aad Assistant Librarian
in the Library ®sction of R.DeS.0., Lucknows
They are working under the Deputy Director
(Documentation) and this post is lying vacant
at presemtiy In April 1981, one post of Ghief

 Documentation Assistant whichbswxxn Class IIX

post was upgraded to Class II Gazett.ed ‘cadre
and the game was operated in the Library
Section of this Organisatieh as Assistant

 Documentation Officer(Library). With fhe_

operation of this post, it was considered proper
to frame the Recruitment ard Promotion Rules B
for the said posts Accordingly the draft R & P .
Rules were sent to the Railway Board for approval
1a consultation with the Union Public Service
Commission, The R & P Bules were finally
approved and motified vide Notification

No ERBI/77/W/24 Vol »ITI dt, 10k

copy of the same is annexed as Amexnre Rafs
According to these R & P Bules, two Class II
posts of Assistant Documentation Officers, one
each :ml Publication'& Library Wings are to be

filled by positive act of selection from amongst
the eligible staff of Library, Documentation

and Publication Bections of R.D.S.0. These

R & P Rules are wt exclusively either for
Documentation/Publication or Library staffy

- — |

Q. D. 8, O., Ministry of Raihe
Alambagh, LUCKNOW--$
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-~ The para-wise comments on the Petition are

given' as undér:

IV, That the contents of paras I, II, III & IV
of the Petitioen call for no comments as these are
only a matter of recordy

»

V. That the contents of para V of the petitien
are wholly misconceived and are vehememtly denied,
The petition is highly time-barred and is liable

to be dismissed on this ground slone. The canse

of action arose to the petitiomers much prior to
coming into force of Central Administrative Tribunal
Act, 1985, | -

VI(1) = That in reply to para VI(1) of the

application, it is stated that the contents are
partially deniedy Swt.S.Lo.Daur, having qualificai
tions as B.do(Hons.) and Diploma in Library
Science was appointed as Librarian scale Rs.%6

5350/P8
oR 421558,  She was promoted as Sr.Librarian |
scale Rs.550-600/RS on ad hoc basis w.e.fi 133489
follovwed by regularigation w.e.f. 29 €82, The
other a.ille’gations made in this para are irrelevant ‘

~ for the purposes of this case, Sut.G.Chaterjee

having qualifications as Boho/B,Lib.Zeo was
appointed as Asstt. Librarian scale Rs.1505300/48
on 31512665, She was promoted as Librarian
scale Rs.%25-700/RS on ad hot basis weeofo 1hw9e73
followed by regularisation we.e.fs 3=10=7o

Jy. Director W
.« D. 8. 0., Ministry of Railways,
Alambagh, LUCKNOW-3
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Pu
(h) £% That the contents of paras VI(3, by 5)
. . . of the application need no commentsy ’
VI(6) That the contents of péra VI(6) of the

application are not admitted in the form
they stard. It is, however; submitted that
as per extant R & P Rules, the chgnnel of
promotion of the Clags III gtaff working
in Library, Publication and Documentation
Sections of ReDeS.0o is as wnders

Chief Dopcumentation Asgistant
. (650-960/RS)

e o

$r.Doc, Asstts(5506500/R8) @& mbrariancsso.goo/ns)
Jr.Doc, Asstt,(4255700/RS§  Librarian(425-700/RS)
7
Anything contrary to the gbove is denied%
VT(?)' That the contents of pararﬁi(7) of han the
" application are denied, It is stated that in
April 1981)20 Class III posts were upgraded
in C1.II (Gazetted cadre) and out of which
one post of Chief Documentation Assistant
vas upgraded as‘Aséistant Documentation

'Offieer(Library)“m Class II scale Rs.650

-

dated '27‘5‘(—"981 (copy at /nnemire Re2)

VI(8) That in reply to the contents of para VI(8)

" " of the petitiom, it is stbmitted that the cadre
of Librarians and Documentation Assistants

-

SN
[y. Dlrestop Coablizhmeny,

R. D. S. C., Ministry of Railways
Alambagh, LUCENOW-§
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is separate upto the level of & . Librarian and

&r o Pocument gtion Assisfant in scale Rs.550& 69/RSy
Thereaffter employées from both the streams seek '
promotion to the post of Chief Documentation
Assistant in scale Rs.6504560/RS, This was

@one to provide better avenue of promotion to

the Library staff for higher grades

VI(g) That the contents of para VI(9) of the
petition are deniedd It is stated that the two |
posts, one each of Assistant Documentation Officer
(Library) and Assistant Documentation Officer
(Publication) in BDSO, are for the time being
filled on ad hoc basis by geniormost staff

pending regular selection which has to be

. finalised after finalisation of case Fo.533

of 1987(P.K.Misra Vs, Union of India) which is
pending in this Hon'ble Tribunal at Allahsbad

as for both these posts of Assistant-"ﬁacqmentation
Officers there are common R & P Rules:

¥I(10) That the contents of para VI(1G of
the petitiom call for no comment sy

VI(11, 12 & 13)  That in reply to the

contents of paras VI(11, 12 & 13) of the petition,
1t is submitéd that it is difficult at this stage
to offer commsnts'specifically as the old papers/
Files on the subject are not available, These
facts have already been brought to the notice

of this Hon'ble TIribunal in the ease of
. - i J ’

Dy. Director M

<. D. S. O., Ministry of Railways
T Alambagh, LUCKNOW-$

Bus
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Sari P.K.Migra Vs° Union of India in Regn, Nbo
533 of 1987,

VI(14) ' That in reply to the contents of
para VI(1k) of the petition it is‘stated that

the same are denied to the extemt that no post

of Asstt, Librarian was surrendered. - Eowever,
one post of Chief D@c# Asstts scale Rg,650<560/RS
vas upgraded as Asstt., Documentation Officer
(Library) as will be evident from égag;gxg;ﬁge

~

VI(115) That in reply to the contents of
para VI(15) of the petition it is submitted
that the Rules for the two posts of Asstty
Doc.Officers were sent to the Railway Board
and the R & P Rules have been notified vide
Bailvay Eoard's Notification NooERBI/77/ul/2h
Vol III dt, 10sk<6% with the approval of
U.Po8.Co All the other allegations made in
paragraph umier reply are irrelevant and
deniedy | |

VI(16) That in reply to the contents of
para VI(16) of the petition, it is submitted
that as already explained im reply to the
contents of para 6{ix) of the petiticmg
Regpondent No.3 wasg pfemoted as Assgtt.
Dbcnmentation.foicer/Pubo'on ad hoc basis

' by wirtue of hig being the seniormost Chief

Documentation Assistant, vhich post according
to the R & P Rules is to be filled by staff

G oo =

2 D S. C., Ministry of Railways
Alnmbogh, LUCENOW-3
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from Library as well as from Documentation Wing,
As per the R & P Rules, both the posts are inter

changeable and there is no objectiom for Respondent

No.3 to work as Asstt. Documentation Offieer/Lib;
also. I is pertiment to point out that these two
posfs of Asstt., Documentation Officers for cone
venience of identity have been designated 28
AssttQ Documentation Officer(Pub.) and Asstt.,
Documentatlon Offlcer(Lib do

-

VI(17, 18) That in reply to the contents of

paras VI(17) and VI(18) of the petition, it is
stated that the same are denied as it is nmot
only misleading but also far from the truth.
Senior Librarian is eligib;e for promotion as
Chief Documentation Asstt. in scale Rg,650-$60/RS
in addition to being eligible for promotion as
#Asstt. Documentation Officer as will be seen
from the Channel of Promotion Chart of the

two categories whiech is as follows:

Channel of Promotion Chart
Arriatant ?OW ‘o Sficen

Chief Documentatien Agstt . (Rs.650-960/RS)

N — JL——f *1 -
’ <Bs.550»900/38)

Jr .J_Doc o Asstt . (Bsrolra 5¢700/RS) Librarian(Rscl&ZSa-/Ge/RS)

Asstto Librarian
Rs03304560/RS)

As such, to the post of Chief Documentation
Asstt. (the post which hap been upgraded as

//.

Uy. irector ESW

&. D. S. O., Ministry of Rallways
Alnmbarh, LUCKEMNOW-8
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Asstt, Documentation Officer/Lib, ) the staff of
the Library as well as the staff of the Publication
are eligible

VI(19, 20) Ag regards paras VI(19, 20) it is
stated that the request of Applicants No.s 1 & 2
was not accepted as according to the R & P Rulesg
for the post of Sr .Documentgtion Assttio, Sry
Librariané are not eligible but 8r.Librarian

can alvays go for the.higher post of ghief
Documentation Asstt. It is pertinent to

mention that Applicants No. 1 & 2 are, however;,
made eligible for the post of Assttaxﬂocumentation
Officer and they were given chance to appear

in the selection which was held on 29 & 30-6-37
but they failed to appear in the selection &
d1d not take the camey Cha~et

-

VI(2)  As regards para VI(21) it is submitted
that the fumctions of Documentation & Library
are inter-related and the qualifications
prescribed for various rw;négazetted categories
in the Library as well as Documentation are

more or less the same; therefore, after taking
all these aspects into consideration and alseo
the administrative convenience, it wé,s eons
sidered necegsary in consultation with the\
UPeBL o to have the same rules for the

'posts of Agstt. Deenméntation Officers for
Library & Publication Wingsy C—

Dy. Director Bstablishment,
<« D.S. O., Ministry of Railways.
alambagh, LUCKNOW-5
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VI(22) As_regards para 71(22)9 Respondent No,3
is entitled to write Confidential Beports of his
staff vho are directly placed under his control

and as such there is no bar that he being in

ad hoc position cannot write Confidential Reports
ofl his staffy '

VI(23) As regards para vngil ii;t ]gmmtted
that Applicant Nos, 1 & 2 gre eligiblek for the

post of Asstt. Documentation Officers and they

can eithér be posted in the Library or Publication
8ection according to the convenience and requires
ments of the ZAdministration, and as such camnot
exclusively claim the post of Asstt. Documentation
Officer/Lib. since the R & P Riles for both the
posts of Asstt, Documentation Officers framed

by Rly.Board in consultation with the UsP.S.Co

are common,

vII '(@) That the petitioner is not emtitled
. to any of the reliefs claimeds

() That the petition is highly time-barred
""" amd is liable to be dismissed on this
ground alonej

(C) That all the grounds taken by the

petitioner are not tensble in lay -

and the petitiom is liable to be

dismissevd as suelia%

(D) That the petitioner's petition is

"7 frivolous, vexatious & liable to be
/
- dismissed. ’

%\/\/\A
Place: Deponeﬁf/

Date: 25-1 -89, By. Birector Betablishmem,
R. D. 8. O., Mixistry of Railw..
Alambagh, LUCKNOW-5



Verification

I, S.Bnatia, Deputy Director/Establishmentel,
Rogearch Designs and Stardards Organisation, Lucknow
do hereby verify that the contemts of parfgrafjhs

availteile X
I to VII are based on perusal of,official records
and legal advice received. No part of this reply

is falge and nothimg material has been concealed., -

Places LUMIENW » Depon

Date: 9:; -1689s ﬁy.— Director K-2ablishmen:,
: : R. D. 8. 0., Miristry of Railway:
Alambagh, LUCKNOW-3
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MINISTRY OF RAILWAYS
(Railway Board) .
_ New Delbi, the 10th April, 1984

GS.R. 452.—In exercise of the powers. conferred by the
proviso (o article 309 of the Constitution, the President here-
by makes the following rules-regulating the method of re-

. cruitment to the Group ‘A’ and Group 'B posts of Deputy
* Director (Documentation) and Assistant Documentation Offi-
cer in the Research Desigus and Standards Organisation,
Lucknow of the Ministry of Railwaye, namely :— .

4. Disqualifications : No person,—

(a) who has entered into or contracted a mariage with
a person having a spouse living; or

" (b) who, having a spouse living, has.entered into or
contracted a marriage with any person ;

shall be eligible for nppoint&lcnl to.any of the said posts.

'

[

Provided that the Central Government may, if salisﬁcd.J,
“that such marrisge Is permissible under the personal law
applicable to such person and the other party (v the marriage
and that there are other grounds for so doing, exempt any

1. Short title and commencement.—(0) These rules may be . : ) .
. person from the operation of this rule.

. c:gled tl‘le,Re:chéch Designs andl Stnndar‘:]ls l;)gganisnlion
roup ‘A’ and Group ‘B'), Recruitmen es, - .

( ° P B -‘J‘ r 5. Power to Relax.—Where the Central Government is of

: the opinion that it is necessary or expedient to do so, it
nuy, by order, for rcasons to be recorded in writing, and
in consultation with the Union Public Service Commission,
relax any <f the provisions of these rules with respect 1o
nny’cl:.ss or category of persons. )

Ce A e

) ,
(ii) They shall come into force 'on the date of their
publication in the Official Gazette. 7

2. Number of posts, classification and scale of Pay.—The
number of said posts, their classification and the scale of .
nay attached thereto, shall be as specifled in columns 2 to . R L. . -

4 of the Schedule annexed to these rules. s 6. Saving.—Nothing in these rules shall affect reservation,
s - relaxation of age limit and other concessions [required to be
provided for the candidates belonging to the Scheduled Castes

3. Method of Recruitment, age limit, qualifications etc.—The .
and the Scheduled Tribes and other special cateporics of]

rcthod of recruitment. age limit, qunllentions and ather

matiers relating to the said posts, shall he 2 specified  in persons in accordiance with the ‘orders “issued by the Cens {f(
columns 5 to 13 of the said Schedule. tral Government from time to time in this regard.
TN Ve 4 R T TR T T T e ey

9. ¥ to7 Latadlichment, %
_____ Q. D. 8.0, Mizistry of R¢ bways, - |

Alambrgh, EUCENOQ .5
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Note : The crucial
date for determining
the age limit shalj
be the closing date
for reccipt of appli-
~1tions from can.
didates in India
(other than those

in Andaman and
Nicobitr Islands
and Lakshadweepy.

‘- ) - — == S T -
. ‘( ) . 8)] C)) (5) % (61 ”)
’"A : > . g = — "
0 ipduiMamt 3*  GenerslCentral R 650-30- Selccs - N
Pofumenmaon (1983)  Service Group  740-35-810- Selcetion 0 yerereding Ne o Essentiai: Y
Officer. ‘B tted A0 years. : () Master's degree in - Phy-
. gaze {non- BB-15-880- (R.C“'-\‘ablc f . . X
ministerial).  40-1000.LB. ! or sics/Chemistry, Mathema-
401200 Obvernmeat ser- tics of & resognised Uni.
' ¢ vantsupto S years versity or equivilent.
*Subject to inaceordance with -
variation, the instructions or (i) Degree or equivalent dip-
: orders issucd by the loma in Librory Sciece of
Central Govt,) a recognised University or

Institute.

(iii) 3 years"  cxperience in
n responsible cpacity In 2
Library of stendard.

Note : 1. Qualifications e
relaxable at the discretion
of the Union Public Scrvice
Conmmission in case of can-
didates otherwise  well
qualified.

~

) o ' ' Note 2 : The qualification(s)
’ regaraing expericnce isfare
rclaxable at the discretion
S ' : : of the Union Public Service QD

: - Commission in the case of

candidates belomging  to
Scheduled castes and Sche-
“duled Tribes if at any stay -y
of sclecticn. the Union
Public Scrvice Commission
is of the opinion that suffi- -
cient number of candidates
from these communities
possessing the requisite ox-
_perience are not likely to

-,
: : . bz availatle 10 fill up the
" vacancies reserved for them,
- . ) : : Desirithle :
. . (1) Maste's degree in Library
' Sciznce of a recognised
. University or equivalent
- (i) Experience of dccumen-
tation woik in a respansible
capacity,
(1ii) Working knowledpr of
. any of the modern Euro- f:
‘ pean language other than
R, Cnglich, -
- Tttt e — <. . e el —
- 2 10 - 12 13

No. B : - - e ———— e

m.ma\:?;:, 2 years By_promotion faiting Premetion : Group 'B"'D.P.C. Consultation
Bachelor's degres th'Ch by dircct rectt. Th.rouyh departmental selee- Three Dircél(rs;’AtEdi- withthe U.P.S.
: tton (which shall include tional  Directors. C. necessary

and degree or equi- .

b\__q\'alcntdiplom in ordinarily awritten testand - Note : The proceedings  while making
T573F =, . : a viva-voce (tesy of Grade  of the Departmental dircet reert.
—MAry Scienice - ) C’ stafl (other than Minis- Promotion Commitiee

of 2 recogni
Umm&_ol:_d terial staﬂ'). working in a relating 10 confirmo-
C—J—quignlem. . . dogunmn‘_m\l.lﬂ_g_nd_Librqry'. - tior shall be sent 10
) _ The Selection shall be made the Commission for a
-, from among the staff approval, If, however.
-
W
3. Birect W
e aDep T COROYRTREIRT ‘R.D.S. 0., Ministry of Rail- N

QMMLUCKNOW—“ . . . I - —
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-, - COVBRVMENT OF JWDI A MINTSTRYV OF RATIMAYS :
‘.. .-  RTSBARCY DESTONS & STANDARDS OROAMIR ATTON - sk
' g ' MANAY MACAR LUCFYOWall, . - e
No.E1/S/0RG/1(UPG). Dated: 7 7-4-81, -

S

Subse Upgradation of posts from froup'C*(C1.TTT) to . -
-+ T-Oroup 'B' {C1,I7) 4in the Documentation and Tibrary
R Bections, \ : o :
- Refy- Railway Soard's letters No.PCITI/S80/PS/UPG/1 dt, -
R 2‘*.3.80 and 30.1.310 ’ R .
Out of 20 poste to be upgraded from Group 'C!' (Cl.ITI)
in the highest supervisory scale to Group !Bt (C1.IT), the .
?? / element of upgradation of one post has been earmarkeé-to Doc,

& Library Se¢tions of RDSO vide Board's letter dt. 30.1.81
~ quoted above, . - |

t 2. - Tt s thcrefore notiffed that the upgraded post from

Group!'C' (C1,I7T) to Croup'B'(C1.IT) scale Rs,650-1200(RS) in
the Doc % Library is a permanent post of Chief Documentation
Assistant, scale %5.650-060/RS upgraded as Assistant Doc,
0fficer(T.{brary) on permanent footing.

T

* . 8, ~ Tonsequently the following further upgradations within.
- Broup'C'(C1,TII) are made to ensure corresponding reduction
in the base grade instead of highest supervisorv category in
- the Doc & Lib sections in terms of Railway Board's letter

ey -y

. : . ! . .
~ 8.No., Category of post Wo,of Categorv of post TWo.of -
; to he upgraded, posts. as upgraded. - posts,
- : 1, Asstt,Vihrar{an P IIhrarian 1
b ' Bs,330-550 RE .425-700
1. 2. tibrarian 485.700 1 - Br.lihrarian 850-900 1
3. Sr.Titrarian 1 Chief Doc, 1
Bs.550-920  Asstt, 550-960

- a4, . Accordingly the permanent sanctioned strength of these
! . categories inthe Doc & Library (including publication). before
S .~~~ and after upgradation will be as under:e '

| . No, of postgifa*ﬂ““““”i)
A | ) A = - Before Alter

] L. ~ y 'SO Noo : Cat‘egory e

[" - | o o _upgradation upgradation

. - 1. Asstt.i.ibrarian(Re, 330-560) | | '
) S

L 2. Tibrarian(Rs.425-700) . o 2 . 2 S _
> 5 3,°Sr.Tibrarlan(Rs,550-900) : 1 -1 e

~ - 4. Chief Doc.asst, (Rs.B50-960) .5 5 - :
.. 5. Asst.Doc.Dfficer/Iibrary : - 1 {excludg. on
P . " Rs .B50-12M | o | post of ADO/P
ht , Lo - o - S -under DDP).
. 5, . This has the arproval ef—the Dy,Directar/ feneral, :

. By. birector , * {P.RoRao)
"’ D.S. 0, Ministry of Railway. Dy.Director/E=1
JDF/RDSO/TY0,. - Alambash, LUGKNOW-3 : . L
. Copy to:- 1. The Audit O0fficer, RUSO/TX0. 2. SOE=3. 3. CA
4.°DP3-2 5. S0B-4 5-DD/Doc.l DD/Doc DO/Pub | py.DG

- | | \ (P. R R20) - U/) “)(‘{(—l]
Fooo- o ' . Dy.Director/E-1 /
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
CIRCUIT BENCH, LUCKNOW,

WRITTEN STATZMENT
On behalf of

SURZSH PRAKASH  oeeevesvecsecess.s.OPPOSITE PARTY
. IN

Regigtration No. OA 22 of 1988(L)
District: Lucknow

1. Smt, S.1.. Daur
2. 8mt, G. Chatterjee
3. Sri R,K. Dhingra
4, 8Sri R.N, Sachan
®ee o oApplicaﬂtS
Versus
1, Union of India through the Secretary, Railway Board.

2. Research Designs & Standards Organisation
through the Director General,

3. S.P, sinha, Asstt. Documentation Officer(Library),
++.+.Respondents.
Written Statement of Respondent No., 3 Suresh
Prakash, aged about 45¢ yrs.,, son of late Sri Onkar
Prakash Slnha, presently working as Asstt., Documentation
Officer/Library, Research Designs & Standards
Organisation (R,D,S.0.), Lucknow-226 Oll1,

sscane .Deponent

I, deponent, above ndmed do hereby solemnly
affirm and state as follows:
1. That the deponent is at present working as
Asstt. Documentation Officer/Library in the
office of Research Designs & Standards Organisation
(R.D.5.0.), Ministry of Railways, Lucknow which
is a post falling in the Group 'Bt (Class II)

category 1n the cadre of Documentation, Library

A
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& Publication Group of RDSO., The deponent

has been working'on the post of Asstt. Documentation
Officer (ADO) in RDSO since 21.6.1982 on adhoc

basis as ADO/Publication and ADO/Library,

2, That the .deponent has read the copy of
Application filed by smt. S.L. Daur and others
before this Hon'ble Tribunal, The deponent has
fully understood the contents thereoéf, and he
is in a position to reply the same,

3. That the correct name of the deponent is
fSuresh Prakash' and not *S.P. Sinhat as mentioned
in Application of Smt. 3.1, Daur and others,

The deponent has never written surname "Sinhat®,

It is a pity on the part of the Applicants who

do not know the correct name of their immediate

controlling officer.

4. 1In order that the Hon'ble Tribumal may
appreciate fully the correctness of the facts of
the case, the deponent may kindly be allowed

to submit & brief history of the case as an
introduction hereunder before the parawise

comments are offered:

Brief History of the Case

Research Designs and Standards Organisation
(R.D,S.0,) being the only R&D Organisation of
the Indian Railways consists of main disciplines
of Civil, Mechanieal, Electrical, s&T and
Metallurgical & Chemical Engineerings and other
Support Groups of General Administration (GA),
Documentation, Library & Publication (DLP),

it
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Stores, Finance & Accounts, etc. enjoying
the self-contained unique status as anyother

vorld body of BD functions.

while the Group 'C* (Class III) staff of
the main disciplines and Support Groups are
patterned to diversify into large number of
Directorates and Groups for a specialized
approach viz, Mechanical Disciplines diversifies
into Motive Power, Carriage, Wagon, Engine
Development & Testing pirectorates, the Group 'B?
(Class II) posts of this discipline are combined
in a single discipline in a common seniority to
serve all the five Directorates. Similarly all
the main disciplines are controlled for posts

in Group 'B!' (Class II) and above,

In the same manner while the Group t*Ct (Class III)
staff of Documentation & Library Streams seek
their own promotions upto the level of Sr.
Documentation Assistant and Sr. Librarian respectively
in their own Streams but from the level of Chief
Documentation Assistant (CDA) and Group 'B' (Class II)

level a combined seniority in the cadre of

.Documentation, Library & Publication (DLP) Group

has baen patterned for which the Recruitment
& Promotion Rules existed as obtaining on all

the other main disciplines of RDSO.

This characteristic of separately structuring
seniority in Group 'C' (Class III) to a certdin
level of a Stream and then for Group 'Bf (Class II)

posts the seniority being broad-based amongst
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certain such Streams in a combined and composite
structure is left to the wisdom of Union Public
Service Commission (UPSG) & Railway Board drawing
close integrity with other similar National Bodies
for the uniform growth; thereby structuring R&P
Rules for Group 'B' (Class II) posts being under
the control and guidance of UPSC and the R&P Rules
for Group 'Ct(Class III) posts being controlled

and guided by Director General/R,D.S.0. only,
Therefore the characterisation of the structuring
of R&P Rules for Group 'B' (Class II) posts in

all the major disciplines of RD3S0 as well as
Documentation, Library & Publication (DLP) Group

is beyond the jurisdiction of any arbitration,and
this unique position obtaining is only the véluable
ingradient that holds any National Body with proper

officerst content,

In the context of the foregoing paras the
position obtaining with regard to Documentaticn,
Library & Publication (DLP) Group in R,D.S.0.
for Group *C' (Class III) and Group !'B' (Class II)
posts 1s submitted hereunder in an explainatory

chart: -

CQ ot . Poa)?\)—)
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P
! fsstt, Documentation Officer , : -
. Grade Rs. 2000-3500(RPS) a?%?eﬁuiisuéééac"
! Group 'Bf(Class II) i & Rly, Board.

1
]

1 :

1 &%

Chief Documentation Asstt,
Grade Rs. 2000-3200(RPS) |
Group tC'(Class IIY) 1

[] v
1

)

i '
' S}. Librarian
Grade Rs. 1640.2900( RPS)
Group fC'(Class IITI) !

P R -

PSS S

Y Y

18T, Documentation ASstt,
iGrade Rs, 1640-~2900( RPS)
' Group 'C'(Class III)

1
L

“ m - - -

»
¥
e . ey

DG/RDSO/LKO.

, 3

1 ) =

H 1 2

‘ . ' L b ra ke

rJdr. Documentation Asstt, | ' Librarian ! ;

, Grade Rs. 1400.-2300 ' ! Grade Rs, 1400-2300(RPS} {5
1 !

: Group 'C*(Class III) i ! Group' C'(Class III) t 18

| g 5

; 0N

. . te, 12

tAsstt, Librarian -

'Grade Rs, 1200-2040(RPS)} |3

,Group *C!'(Class III) t la

= &

% R¢P Rules for the post are framed by Railway Board in
consultation with UPSC, There is no vertical entry

<. to the post of ADOs but by a sel=ction in which the

i gtaff of both Documentation Stream and Library Strsanm
are eligible to appear.

2% R¢P Rules are framed by the Director General,
R. D. SC 0.‘

Q/Wﬂ \q)\@(/
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Under the R&P Rules it is amply evident that
the persons in Library Stream including the
Petitioners are entertained even upto Group 'Bt
(Class II) cadre in Documentation, Library &
Publication Group. In fact earliar Shri Pratap
Singh, the then Sr. Librarian of the Library |
Stream was promoted to the post of Asstt,
Documentation O0fficer and even the petitioners
Smt. §.L. Daurd Smt, G. Chatterjee, under tre
same Rk P Rules were called to appear in the
selection for the post of Asstt, Documentation
Officer (ADO) alongwith other staff of Documentatfon
Stream,. Thus the petitioners Smt, 3.L, Daur and
others on one hand are enjoying benefits under
the R&P Rules meant for Group 'B'(Classg I11)
and Group *C'(Class III) and on the other hand
eroneously and fictitiously frustrating the RDSO
Administration befors the Hon! ble Tribunal with
no tangible facts of unjustice or a dispute,
However, the orders quoted by the petitioners
against which the Application is made are so
vague and presumptive that no firm case or unjustice
could be founded which needs intervention of the

Hon' ble Tribunal,

S In the background of the foregoing iatroduction
submitted, the deponent offers hereunder his parawisé
comients as required at the sametime the deponent

is praying for the dismissal of the Application as

no case could be established by the Petitioners

under the jurisdiétion of the Hon'ble Tribunal,
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i) That in-reply to contents of Paragraph No, VI.1
of the application, it is submitted that the points
raised by Smt, S.L. Daur and others are quite
irrelevant to the case. However, it is pointed

out that she is not possessing the degree of
"B.Lib;Sc." as claimed by her in this paragraph,

and she is an arts graduate.

ii) The contents of Paragraph Nos, VI,2, VI,3
and VI,4 of the Application do not call for any
comments except that Applicant No, 2 Smt, G.D.
Chatterjee and Applicant No, 3 Shri R.K, Dhingra

are arts graduates,

{

iii) That:in'reply to 'the contents of the Paragraph
No. VI.5 of the Application, it is stated that
applicants are also working under deponent who
is their immediate controlling officer, This

fact has not been mentioned,

iv) That in reply to the contents of the Pa®agraph
No.‘VI.6 of the Application, it is stated that
there are only two Streams- ! Documentation!and
'Library* - in the Publication, Documentation and
Library Group in RDSO. There is no Stream like
tPublication' in this Group; Publication being
one of the functions of Documentation Stream,
This fact is also evident from Annexure-I of
their Application, The Documentation Asstts,

of the Documentation Stream are posted in the
Publication/Library/Documentation Sectionsg

depending on the workload of each section.
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v) That the contents of Paragraph No. VI,7

of the Application are misleading and incorrect

and hence denied. Railway Board did not sanétion

any Group 'Bt (Class II) upgraded post exclusively
for *Library Stream' in the }ear 1978, 1In fact

in the year 1981, Railway Board vide their letter

No. PCIII/80/PS/UPG/1l dt, 30.1.81 sanctioned

the upgradation of 20 highest supervisory scale

of Rs. 840-1040(R3), Rs. 650-960(RS) & Rs. 700-900(RS)
posts in RDSO to Group B! (Class II) out of which

one post was earmarked to Documentation & Library

Section (copy annexed at Annexure A-l). Consequently
Director General, RDSO vide their notification

No. El/S/ORﬁ/i (UPG) dt. 27.4.81 notified that

the upgraded post of Group tCt (Class III)

scale Rs. 650-960 (RS) to Group *B* (Class II)

scale Rs. 650-1200(R3) in the Documentation &

Library gsection is a permanent post of Chief
Documentation Assistant scale Rs. 650-960(R3)
upgraded as Asstt. Documentation Officer/Library

on permanent footing(copy annexed at Annexure A-2),

vi) The contents of Paragraph No, VI,8 of the
Application are far from the truth and are denied.
As already explained, there is no Stream like
tPublicationt in the Publication, Documentation

& Library Group in RDSO., Documentation Asstts,
are working in all the three sections 1i.e.
Publication/Documentation/ILibrary Sections
depending on the need and workload, Documentation
is a part of Library Science only and hence same

basic qualifications have been prescribed for
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recruitmant of staff both in Documgntation and
Library Streams in RD30. This fact may be

seen from R&P Rules for these Streams, issued

by DG/RDSO vide Office Order No, 24 of 1987

(copy annexed at Annexure A-3). The uhification
of these two Streams !'Library' and *'Document<tion'
in RDSO was done vide Addendum No, 1 to Office
Order Ko, 7 of 1979 (copy annexed at Annexure A-4),
This unification of Streams was done as per the

t general policy decision' of the Railway Board

(DG/RDSO' s memo No., A/R/RI/TS(Pt.) dt. 22,1,80
copy annexed at Annexure A-5) and which gave a
chiannel of promotion to Sr, Librarian in scale
Rs, 550-900 (RS) to the post of Chief Doc. Asstt,
in scale Rs., 650-960(R8) as requested by the
staff of Library Stream from time to time.
Immediately after this unification tof Library
and Documentaéion Streams shri Pratap Singh

the then Sr, Librarian who was stagnating,

was promoted to the post of Chief Documentation
Asstt. and gmt. 3.1, Daur, Librarian was
promoted as Sr, Librarian vice him and other
lower category of Library Stream staif were
aléo promoted in chain vide DG/RDS0's SPO

No. 100 of 198l (copy annexed at Annexure A-8).
Had this unification of Library and Documentation
Streams not been done Sri S.C. Adlakha, the Yhew
senior most Sr. Documentation Assistant scale
Rs. 550-900(RS3) of the Documentation Stream
would have been promoted to the post of Chief
Doc wmentation Asstt., scale Rs. 650-9%60(R3) in

place of Shri Pratap Singh and Sri Pratap Singh
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would have retired as Sr, Librarian and Smt. S.L. Daur
(Applicant No., 1) would have been promoted to the
post of Sr. Librarian only in the year 1984 instead
of 1981 i.e. after the superannuation of Shri Pratap
Singh in 1984, Subsequently}in August 1981 shri
Pratap Singh being a reserved community candidate,
was again promoted to the post of Asstt. Documentation
efficer/Library only after working for five months
on the post of Chief Documentation Asstt, vide

i DG/RDSO' s Officers' Posting Order No, 105 of 1981

Annexure A-7 (copy annexed at dnnexure A-7). Had this

unification of Library and Documentation Stredms
not been done the deponent would have been _
promoted as Asstt, Documentation Officer in 1981
soon after the upgradation of one post of Chief
Documentation Asstt. Thus,the chances of promotion
of staff of Documentation Stream were offset at

the cost of staff of Library Stream to that extent.

Recruitment Rules for the two posts of Asstt.
Documentation Officer(ADO)/(ADO/P & ADO/L) were
enforced from 5.5,1984 after their publication in
the Gazette of India, Part II, Section 3, Sub-
Section (1) dt. 5.5.1984 vide Railway Board's
notification No, ERB-I/77/44/24-Vol.III dt. 10.4.84

Annexure A-8 _ (copy annexed at Annexure A-8). Aftar publication
of these rules, all the staff of Library Stream
requested twice the RDSO Administration to
immediately hold the selection for the Class II.
(Group 'B') posts of ADO vide their application
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‘dt. 26.5,84 and 10.9.84(copies annexed at Annexure

A-9 and A-10). Conceding their demands RDSO
Administration held the selection in which two
of the Applicants Smt, $.L. Daur,Sr. Librarian
and smt, G. Chatterjee, Librarian who were
falling under the zone of consideration were
also called (DG/RDSO's notice No. E-II/ES/PR/O
(Lib) dt 18.5.87 copy annexed at Annexure A-11l).
It is quite surprising that after acruing the
benefit of unification of two 8treams ! Documentation
and Library' for such a long time the Applieants
who belong tb the Library Stream now want a

separate cadre that too with a Group 'B' (Class II)

post of Asstt. Documentation Officer/Library
which has been created by upgradation of a permansnt
post of Chief Documentation Asstt. of Documen.

tation Stream,

vii) The contents of Paragraph No. VI.2 of the
Application are incorrsct and are emphatically
denied. As already explained in Para 5,(VI) above
there is no Stream like *Publicationt in ‘the,
Documentation, Library & Publicatioﬁfzﬁ RDS0.
Railway Board did not earmerk any Group 'B!

(Class II) post exclusively for the Library Staff,
Afte;i2g2u§kstructions laid down by the Railway
Board, the post of Asstt. Doc. Officer/Library
came into existence from 27.4,81 by upgrading

the post of Chief Documentation Asstt. and .
Shri Pratap Singh, who was promoted as Chief Doc,

Agstt, from the post of Sr. Librarian on 3,3.,198l
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wag again promoted and posted as ADO/Library
We@.fa 148,81 vide DG/RDSO! s Officers' Posting
Order No, 105 of 1981 being & reserve community

candidate,

viii) The contents of Paragraph No, VI.10 of the
Application are matter of record and hence need
no reply. However it is clear from the contents

of this Paragraph that by unifying the Streams of

t pocumentationt and fLibrary* Sr, Librarian

grade Rs. 550-9200(HS) got the channel of promotion
to three posts of Chief Documentation Assttse

grade Rs. 650-960(R3) which resulted in better
avenue of promotion to the staff of Library Stream.
Had thig unification of !'Documentation' and 'Library!
Streams not been done Sr. Librarian would have

been deprived off this opportunity of promotion in
Grade Ra, 650-9%0(RS) and Grade Rs, 650-1200(RS)
blocking the channel of other staff of Library

Streanm,

ix) The contents of Paragraph No, VI,11 of the
applicétion need comments from Respondent Nos, 1 and
2, However it is clear from para 3 of Applicants'
Application to Rly. Board placed as Annexure II of
Apﬁlication that ' documentation' is a part of
flihrary science' and librarians had all along been
requesting for the unification of their Stream

with Documentation Stream in RDSO in order to have

better chances of promotions
x) The contents of Paragraph No, VI.1l2 of

Wé wt
Application again need comments fromxX RO 2RE
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Nos. 1 & 2 in the absence of any notification to
this effect. However, after perusdl of Annexure
III A of the Application it is clear from its

para 3 that only commants were invited from RD3SO
and no decision was taken on the subject. Moreover
the bonafide of contents of this letter also needs
confirmation as the same has been attested_by one
shri I,D. Daur who is the husband of -ese—ef=the
Applicant No. 1 Smt, S.L. Daur,

xi) The contents of Paragraph No, VI,13 of the
Application are denieds Respondent No, 2 i.e.
DG/RDS0 is not the competent authority to order
for the separation of post of ADO/Library and

making the same available to library staff exclusively,

Railway Board is the compastent authority for all
such matters who turned down the proposal keeping
in view the recommendations of Railway Reforms
Committee and Union Public Service Commission,
Moreover there are only four posts of librarians
in various grades and there will be very limited

or no choice for selection,

xii) That the contents of Paragraph No, VI,14 of the
Application are misleading and are denied. The

post of Asstt. Doc. Officer/Library has been created
by upgrading a permangnt pqst of Chief Documentafion
Asstt. of Documentation 3tream, That the duty list
enclosed as Annexure 4 to the Application, is not an
official order as official order together with
organi-ation charts can only be relied upon.

However, any of ficer can lay down under the control
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and guidance of sectiondl instructions to the
staff working under him for the efficient and
smooth working of the section. S§o the Duty List
invquestion is to be viewed only in the nature

of local guidance so that abuse of such duty list

in supression of any office order can not take
place. Therefore, to support this duty list no

of fice orders were issued by the competent authority
and hence no comments are offered. The Applicants

can quote only such office orders, if anye

xiiil) That the contents of Paragraph No, VI,15

of the Application need comments from Respondent
No. 2. However, it is pointed out that a lot

of deliberations and ground works had beep done

on the issue of 'unified® vis-a~vig'bifurcated!

structures of 'Library' and ' Documentation'

. Streams by responding and taking into account

not only the staff representations on either
side but also the policiéé enunciated by Railway
Board, 80 this issue was settled once for all
during 1983 itself and in such a settlement all
staff representations on either side i.e. 'Library'
and 'Documentation' Streams and other valued
relevant observations formed the base for the
formation and framing of Recruitment Rules for
the post of Deputy Director (Documentation)

and Asstt, Documentation Officer in RDSO (Group
A and B) Recruitment Rules-%984) which came into
force wye.fe 55.1984. The staff of 'Library

Stream' requested RDSO Administration twice
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to hold the selection for two posts of Asstt.
Documentation Officzr immediately afte the

Recruitment Rules came into forece on 5.5,1984,

xiv) That the contents of Paragraph No, VI, 16

of the Application are denied. The post of

Asstt, Doc. Officer/Library was being occupied by
one Shri P.K. Misra of Documentation Stream before
deponent took over the same on 18th August 1987

in terms of Officers' Posting Order No, 45 of

1987 (COPY annexed at Annexure A~1l2), The Deponznt
is working in Group 'B!'(Class II) post of Asstt.
Documentation Officar (ADO) from June 1932 as
ADO/Publication and was subsedquently transferred to
the post of ADO/Library in August 1987.

xv) That the contents of Paragraph No, VI,17 of the
Application are not correct and hence denied,
Applicants belonging to Library Streim are having
avenue of promotion to the post of Chief Documentation
Agstt, in scale Rs, 650-950(RS) in accordance with
the chart showing a combined channel of promotion
to both the Documentation and Library Stresams
(DG/RDSOJLKO' s Addendum No, 1 to Office Order Ho,
7 of 1979). The post of Asstt, Documsntation
Officer/Library was created by upgrading a permanent
post of Chief Documentation}Asstt. of Document ation
Stream and hence the staff of Library Stream cannot
have a claim over the post of Asstt;Documentation
Officer/Library exclusively for themselves., The
post of Asstt. Librarian in scale Rs, 330-580(RS)
being lowest in the Documentation and Library
Streams was surrendered in the chain upgradation

to fulfil the requirement of the order of Rly., Board,
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xvl) That the contents of Paragraph No., VI,18

of the Application are incorrect and hence denied.

It has already been mentioned in earlier paras

that staff of lLibrary Stream who were having

avenue of promotion only upto the post of Sr.
Librarian in scale Rs, 550~-900(RS5) according to
Annexure I of the Application are now having

avenue of promotion to the post of Chief Documentation
Asstt, in scals Rs, 650-%0(RS) and thereby to

the post of ADO in scale Rs. 650-1200(RS). It is
pointed out here that the first promotion to the

post of Asstt. Doc. Officer/Library on its creation
was effectad by promoting sr. Librarian who was
promoted as Chief Documentation Asstt, on the first
hand and then to the post of Asstt, Doc. Officer/Library.
Thus making the post of ADO/Library common to both
Documentation Asstt, and Librarians is itself
keeping up the requisite equality provisions in the
Constitution and does not violate any coastitutional

provisions in this context,

xvii) That the contents of Paragraph No, Vi.18 of

the Application need comments by Raspondent No, 2.
However, it is pointed out that Sr.Librarian/Librarian
cannot be promoted/transferred to the post of

8Sr. Documentation Asstt./Jr. Documantation Asstt

as Librarians and Documentation Asstts, are having
different Streams below the post of Chief Documentation
Asstt, and both the Streams are having separate

set of RXP Rules,

xviii) That the contents of Paragraph No, VI,20
of the Application have already been replied in
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Para 5 (xvii) above,

xix) That the contents of Paragraph No. VI,21 of
the Application is matter of record and needs no

commnents.

xx) That the contents of Paragraph No. VI.22 of the
Application are admitted and it is added that these
contents being the very function of the post of
Asstts. Documentation Officer no comments could

be given by the deponent or by the Applicants

as any deliberations about the function and duties
of any particular post is beyond the scope of either
the Applicants or deponent, more so in the case of
subordinate staff with respect to the Confidential/
Assessment Reports since mmoone can be a judge

in his own case, However, superior officers over
Deponent are structured in such an assessment for

review and acceptances

xx1i) That the contents of Paragraph No, VI,23

of the Application are partly accepted. Applicants
Nos. 1 and 2 being eligible to sit in the selection
were called to apper in the selection of Group! Bt
(Class II) post of Asstt. Documentation Officer (ADO)
held on 29th & 30th June 1987 but they did not
avail the opportunity to become ADO on their own
accord, How then can the Patitioners prove fbr

not being given opportunity for Library Stream
staff with Documentation Stream staff for GrouptB!
(Class II) post, is a mistatement alleged to
confuse the Hon'ble Tribunal and the Respondents,

As in reality the Petitioners have no case to

appraoch the Hon'ble Tribunal at all, g%tfég,l,
: 21\ ,
(Suresh Prak sjkﬁ%

Lucknow Deponeat

Dte F—12-8%~
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I, Suresh Prakash son of Late Onkar Prakash
working as Assistant Documentation Officer/Library
in the Office of Research Designs and Standards
Organisation, Lucknow resident of LD/102 B,

Manak Nagar, Lucknow do hereby verify that the
contents of Para Nos., 1 to 5 are true to my

personal knowledge and belief and that I have

Lo

(Suresh Prakash)
Deponent

not suppressed any material facts.

Place: ILucknow
Dated: - I2A—BY \
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IN THE CiNTRAL ADMINISTRATIVZ TRIBUNAL
ADDITIONAL BSNCH AT LUCKNOW

Registration No. 22/88( L)

Smt, S.L. Daur & othergeeee= -mo-=mcmcme-- Applicants

Vsa

Union of India & othersw==---a-=---.--0Opposite Parties

A-1

A-2

A-3

A-4

A-5

A-6

A.7

A-8

Details of Index

Railway Board's letter No., PC II1/80/PS/UPG/1
dt., 30.1.81 sanctioning upgradation of 54 Group
1¢t posts on Railways in the highest supervisory
scales to Group 'B' (20 posts in RDSO out of
which one earmarking for "Documentation and
Library").

DG/RDSO/Lko's notification No. Eg/S/0RG/1L(UPG)
dt. 27.4.81 notifying the upgradation of a
permanent post of Chief Documentation Assistant
4s Asstt, Documentation Officer on permanent
footing, :

DG/RDSO/Lko' s 0ffice Order No, 24 of 1987
notifying Recruitment & Promotion Rules of
Group 'C' staff of RDSO including the staff
of Documsntation & Library Streams,

DG/ RDSO/Lko' s Addendum No, 1 to Office Order

No, 7 of 1979 notifying the revised RP Rules
for Chief Documentation Asstt. and sr, Librarian
under which Sr, Librarian had been provided

the channel of promotion to the post of Chief
Documentation Assistant, '

DG/ RD30/Lko' s memo No. A/R/RT/TS(Pt) dt. 22,1.80
informing that the revised R&P Rules for the
post of Chief Documentation Assistant and

sr. Librarian issued vide Addendum No. 1 to
Office Order No. 7 of 1979 have been framed

by the DG/RDSO in confirmty with the general
policy decision taken by the Railway Board,

DG/RDSO/Lko' s 3taff Posting Order No, 100

of 1981 dt, 3.3,1981 promoting Shri Pratap Singh,
3r, Librarian to the post of Chief

Documentation Assistant and’3$mt, .S.L. ‘Daur, .
Librarian to the post of Sr, Librarian,

DG/RDSO/Lkot s Officers Posting Order No, 105

of 1981 dt.14.8.81 promoting shri Pratap Singh, -
Chief Documentation Assistant to the post

of Asstt, Documentation Officer/Library,

The Gazette of India- Part II-Section-3-
Sub-Section (1) dt. 5,5.1984 in which

the Railway Board's notification No, )
IRB-1/77/44/24-Vol., III dt, 10.4.84 nofifying
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A-10

A-11

A-12
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the Recrultment Rules for the post of
Deputy Director (Documentation) and
Asstt, Documentation Officer in R.D.S5.0.
were published,

Application of Library staff dt. 26.6,.,84
requesting DG/RDSO for holding selection -
for the post of Asstt, Documentation Officer
in RDSO as per notified Recruitment Rules,

Application of Library staff dt, 10.9.84
requesting DG/RDSO for holding selection for
the post of Asstt, Documentation Officer in
RD30 as per notified Recruitmant Rules.

DG/RDSO/Lko' s notice No, Z-II1/ES/PR/0(Lib)

dt. 18,5.87 notifying the dates for the
selection of the post of Asstt, Documentation
Officer in RDSO in which Smt. S.L. Daur,

Sr. Librarian and Smt. G, Chatterjee, Librarian
also called to appear,

DG/RDSO/Lko' s Officers' Posting Order No. 45

of 1987 transferring P.K. Misra,ADO/Library

to ths post of ADO/Publication and Suresh Prakash,
ADO/Publication to the post of ADO/Library,
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GOVERNMENT OF INDIA w7l
MINISTRY OF RAILWAYS '- ‘
(Railway Board)

No. PC III/80/PS/UPG/L New Delhi, dt. 30.1.8L

The Director General,
RDSO/Luc know

and otherse.

Sub: Restructuring of Group !'C' cadres- -
Upgradation of Group 'C' posts to
Group 'B' on Indian Railwayq./

Further to this Ministry' s letter of even number
dated 28,3.80 sanction of the Ministry of Railways is communicated
to 54 Group 0t (Class III) posts in the highest supervisory -
scales of Rs., 840-1040, Rs., 650-9%60, Rs, 700-200 in all depar-
tments including Cdshw& fay and in scale Rse 500-900 in the
Accounts Departmant belng upgraded to Group 'B (Class II)
in scale Rs, 650-1200 and Rs. 840-1200 respectively as per
details given in the encloszd statement.

2, The other conditions laid down in this Mini:try(s letter -
of even number dated 28,3.80 remain unchanged,

3. This has the sanction of the President and issued
with the concurrence of the Finance Dirsctorate of the Ministry
Of RIYS.

4, Hindl version will follow.

8d/~ G.S. Thirumalai
Jt. Director Bstablishment
(RA)
Rly. Board,



Statement showing the details of upgradation from
Group 'C* to Group !'B' (enclosure to Rly. Boardl
letter No, PC II11/8f/PS/UPG/1 dated 30,1.81)

-
4 -

Civil Bagineering Deptt. wececceca--

6 posts
Traffic Department cee—rmeec-e-= 1 post
Mechanical Engineering Deptt,------- 4 posts
Accounts Department ee-cc-cc-ce-c-ceae 1 post
Signal & Té2ecommunication Deptt,---- 4 posts
Hlectrical Bnginearing Deptty-cecae-- 3 posts
Documontation 8nd Library e---e------ 1 post

20 posts.

Grand Total- 54

| %ﬂ@f
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+ BOTERVMTNT OF INDIA MINTSTRY OF RATINAVS p(ﬁ
RESEARCY DESTONS & STAYDARDS NRGANTS ATION |

' - _MAVAY VACAR LUCPMOW.11, .
Wo,E1/8/0RG/1(UPC). Dateds: 7 7-4.81,

Subse Dpgradation of posts from Proup'C* (C1.T7I) to .
- " Oroup 'BY (C1,I7) 4n the Documentation and tibrary
4 Bections, : - : -
Refs. Railway Soard's lsetters No,PCITI/S0/PS/UPG/1 dt,
2q0308° and 30»19 glo ) '

Out of 20 posts to be upgraded from Group 'C' (C1,III)
in the highest supervisory scale to Group!B' (C1,IT), the
. element of upgradstion of one post has been earmarked to Doc,

& Library Se¢tions of RDSO vide Board's letter dt. 30.1.81
. quoted above, - -

P
L}

T T Ty

2. It is therefore notified that the upgraded post from
Group*C' (C1,ITI) to Croup'B*(C1,.IT) scale Rs,650-1200(RS) in
the Doc & Iibrary is g permanent post of Chief Documentation
| i‘uststent, scale ®5,650-960/RS upgraded as Assistant Doc.

: © YO0fficer(library) on reromanent footing.

s

i ® 3. - Tonsequently the following further upgradations within
3 - Broup'C!'(C1,TII) are made t o ensure corresponding reduction
; -~ in the base grade instead of highest supervisory category 4n
! the Doc & 11b sections &n terms of Railway Board's letter
i » dt, 23.8,80 quoted ahove, ‘ |
" 8,Yo, Category‘éf ﬁost Fo,of Categérv of posi' wo.gf’
to be upgraded,- osts, as upgraded. - osts.

I T:-Ibsff.iiﬁrargan 1 ¥I%rarian D

2. 1ibrarian 425.700 1 - - &r.Librarian §50-900 1 *

3. Sr.Tibrartan . 1 Chief Doe, .1

Rs.550-900 | Asstt, B650-960

4; - Accordinglv the permanent sanctioned streng%h'of these
) . categories inthe Do¢ & Library (including publication). before
i .~ and after upgradation will be as under:o - o
\ - gk . o | |
[ . - -, 8,Fo, Tategory.. | : No,of posts(Fo-man ‘;2
S R . . T®efore After
; w

~' "+ I ACstE.iibrarlan(m.s

oo 2. ‘1ibrarian{Rs,425-700) , 2 . 2
e~ '3, Sr.Tibrarlan(Rs,550-900) . : 1 1
’ 4. Chlel Doc.asst, (ks.B650-960) .5 5 B
5. Asst.Doc.0fficer/Iibrary - 1 {(excludg. one
: - Bs,B50-12m . - post of ADO/P
) L - - = o ‘under DDP). -
: .5, - This has the anproval of the Dy.Director/ General.
':: IR B N e ‘ - ; . o ﬁ‘k#“‘ (i |
; : - : : . : ‘ (PoRomO) 2 ) q
' ' Dy.Director/E=1

JOF/RDSO/TYO. - R
. Copy to:-.1. The Audit.pfficer, RDSO/T¥0. 2. SOE=3., 3. CA
4. D92 5.7S0E-4  6-DD/Doc.t. DD/Do¢ DD/Pud, Py.DG

——~

S RS O

; . . - s : . . N
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Subs hules for Recnultnant and Promotlon of
group 'C' staff of KDSO. -

‘
L 3 g

One copy eacir of the huP ﬁules for 28 catﬁ “ies of posts,
r list attached, is encloseds..Thase By pleass be - repleaced :
he existing R&P Rules. .

These rmules will be aDpllCable from 22_10~_2 and all

fUuure recruitment and promotion will be made strictly in
~cordance uherew1th.l :

3 :3e rules may be given wide pr1¢01ty amonfst the
staf fa~

. | Q wm
DA: R&P HRules, as per 1lst. ( K.P Saksena )} =/

Lucknow- 226 011 - ' for Dlrector General
lJLao )+ .-Te c87 .

ale

No. A/R/nT/TS.
LIsTHIBUTION
1) As usual for Office orders.

ii) The Hony. Secy., 1’DSO Class III buaff AbSOClatlon.
iii) Notice Board. _ .
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‘Yjesignation and scale of pay:

§.Method of recruitment:

LT e

e rex rgear, o .

2.Mininum qualifications
and/or experience:

iYfor pro - <on of
departii-. -l candidatese

R T T s

ii)for transfer from Zoaal
Rlys./Production Units.

jii)for direct recruitment.

-

3.Age limit for direct
Mfrecnlitment.

Y«Channel of promotion:

£
~
AN

BICRUITMINT_AND PROMOTION RULZS | - pel

Chief Documentetion Assistant,
Scale Rs.2000-3200

i
Nomally by promotion of Senior
Documentation Assistant/Senior
Librarian working in RDSO, on
selection basise.. In case of nop- =
availabilipy of suitable departmental
candidates, by transfer of suitable
staff from Zonal Rlys./Production
Units or' by direc. recruitment,
both 0i. selection basise

s e+ et o e 1 P A

PR

. Three years' service as Senior

Documentation Asstt./Senior
Librarian in RDSO.

Same as. for direct recruitmente.

- i)Degree or its equivalent in any

branch of Engineering OR M.Sc.

in Physics/Chémistry(with Physics
and Mathematics in B.SC)/Mathematics-
in both cases 3 yrse.experience in
documentation work.

OR
B«Sce in Physics,Chemistry and
Mathematics with 8 years'experience
in documentation worke '

Diploma or i%g equivalent in any
branch of Enginesring with five
years' expericnge in documentation
workKoe . - s

ii)Master's Degree lin Library Science
from a recognised Institute/
Organisation.

OR
Associateship of INSDOC/DRTC.

25 to:3SAyears;.

‘a)From:Senior Documentation Asstt.,
scale Rs«1640-2990 and
Senior Librarian,scale
Rse1 61-0-0—29000

b)To: AsApSr rules.
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signation and'scale of pay:r'

1Method of recruitment:

- availability of .suitable departmental

5 Minimum quallflC<t10nS
and/or experience:

1)for pro. ion of depart-
mental c. .lidatess

ii)for transfer from Zonal
Rlys/Production Units.

iii)for dirzct reciruitment.

3eAge limit for direct
recruitment.

L +Channel of promotions

\%ﬂ?‘f
|

i)Degree or its equivalent in any

: . R
EECRULTMENT gHD PEOIOTION RULE . oo '5?\ |

" Scale Rse1640-2 900‘

Senlor Documentation’ Assistant SR b}
. Qgg {

Nomally by promotion of Junior Bl
Documentation Assistant in RDSO on | :
Selection basis. In case of non- : §

candidates, by transfer of suitable
staff from Zonal Rlys/Production
Units or by direct- recruitment both
on selection ba31s.

Three years' service as Junior
Documentation Assistant in RDSO.

Same as for direct recruitment. | ‘

branch of Engineering OR M.Sc.in
Physics(with Physics and Mathematics '
in B.Sc)/Hathematics.ixperience i
in documentation work will be’

treated as additional qualificatione

——— e

OR - ' 1

Diploma or its equivalent in any
branch of Engincering OR B.Sce. in - 1
Physics,Chemistry and Mathematics, i
in both cases 3 years experlence :
in documentatlon woTKe

ii)Bachelors! degree in Library
Science from a recognised
Instltute/Organ*satlon.
OR
Associateship of INSDOC/DRIC

20 to . 35 &ears.

a)Fror.s Jr.Documentation As31stant :
scale Rs.1h00 2300 5

b)To: Chief Documentation Asstt.,
RS ° 2000—3200 .
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Designation and scale of pay:

1.lethod of recruitment:

2eMinimum qualifications
and/or experience: :

i)for pror snof '
departme::.:1 candidates.

ii)for transfer from Zonal
Rlys./Production Units. -

iii)for dir:ct recruitment

3eAge limit for direct
recruitment. '

4.Channel o omotion

.- - pae v ST - ~5f
: TR
7 3 .

- re e R

D_PHONOTION. RULES

Junior Documentation Assistant
scale Rs«1400-2300

By direct recruitment from outside
on selection basis or by trznsfer of

" suitable staff from Zonal kKeiluwavs/

Production Units on gelectiocn hacise

Same as for direct recruitment.

'1)BsSc. in Physics, Chemistry and

Hathematicss

ii)Degree/Diploma invLibrary Science
from a recognised Institute/ :
Organisation/University.

iii)Experience in documentation work.

will be treated as an additional
qualificstion. ’

20 to 30 yearég

~a)From: Direct recruitment.

scale Rse1640-2000,

[

: e e
Vo,

b)To: “° Senior Documentation Asstt.,

e 25

’\{ e
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Designation -and scale cf pay:

1. Methed of recruitment:

2, Minimum cuclifications

and/ or experience: ,
1)fe'  emeticn of depart-
mei . cancicates

ii)fer transfer from Zcnal,
Rlys./Prcducticen Units,

iigMfer direct recruitment: .

-t . BECRUITNENT AND_PRU.OTION RULES

e ———

Ncrmally by promction c¢f Librarians
werking in ‘RDSO on Sclectien basis,
In casc of nen~availability of
suitable cepartmental candidates, by
traisfer ¢f suitable staff frem
Zcnal -Railways/Precucticn Units,
or by direct recruitment, both on
sclection hasis,

3 ycars!

service as Librarian in
RDSO, ; )

Seme as fer Cirect recruitment,

..a) BSc.in Physics, Chemistry and’
: Mathmatics, 5 N .
(R |
Diplcma er equivalent: in any branch
Engincering, - i
: OR ..

MSc in PhYsics/Maths/Chcmistry'
(vith Physics and Mathmatics in BSc)
Dcgree or: eguivalent diplema in
Library Science from any recognised
University, Candidatcs heving Mas-.:

tcr's cdeqree in Library Sci
‘training in Dccumentation/R
graphy/ Informaticn Retriev

ence cr -

epro-
al will .

A

-

¥ 3, Age limit fer direct

recruitment:

4. Channel cf promoticns

be preferred,

Geod Kncwicdgc in German/French/
Russian/Japanese will be preferred,

d) At least 8 years' working experience
© - in a respensibie capacity in a
scientific/technical library in
case of candicates having BSc cr
“Diplcma as their hasic cqualification
and-5 ycars" similar €xpericnce in
case cf candidates having pcst-
graduate degree in Science,

<)

2C .te 35 years

a)frem-Librarian (ks 1400--23CO( RPS ) -

. b)to -~ Chief Déc,Assistant

scale R, 20C0-3200(RPS)

%]l
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~ RECRUITMENT AND_PRCMCTICN RJLES o ‘W
ﬁgﬁgpggggg;ggg{§;@le of pay: ~ Librarian, scalg%. 14C0~-23CO(RPS) o,

{ .
L. Method of rccruitment: - Nermally by premction of Assistant ‘
Librarian, working in RDSO.cn select-
icn basis, In case of ncn-availability
cf suitable departmental candidates,

by transfer frcm Zenal Railwas/ Pro- o
cucticn Units c¢r by dircct recruitment i
bcth on selecticn basis,

A * 5
P SN Ry A

e Minimum . -~lifications and/ : .
| Or exp¢r | ces : . ’

i)fer premetien of depart- 3 years' scrvice as Assistant Libra- g
mental candidates, rian in RSO , : :

) _ii)for transfer frem Zonal Same as for'dircct recruitment,
Rlys./Prcductign Units, '

iii)fer Direct recruitment: a) BSc with Physics, Chemistry and Math-
' matics, '

F T Bl v bt et aiiian X ’-“‘W""i s.-n.‘ &
. A E
.

gt

OR .o .
Diploma cr ecuivalent in any branch « - ;
g cf Enginecering, -
' . CR _ '
. o MSc in Physics/Chemistry (with Physics
and Mathmatics in BSc),

b) Denrce cr .ecuivalent Diplema in Library
Sci.nce from a reccgnised University/
Institute., Preference will be civen
tc cancdicates having M,Lib.Science,

TR IO
Bt SR

~

o S TP

c) At lcast 5 ycars' experience of classi.
ficatien by UDC schcme, cataloguing,
indexing and other techn:cal work of a

scientific technical Librery in case
cf candidates having BSc cr Diplcma
in Encincering: 2 years' similar
experience in case of candicates
having },Sc. as their basic ocuali-
ficaticn,

X

I R e S
'

AETIIT

" Kncwledge of fcreign language specially i\
French, German, Japanese ¢r Russian -
will be trcated as an acciticnal 4t
oualification, :

. Age limits for direct ' - 20 tc 3C years., ) .::
redryitment.

te Channel of prcmetion: ¢ . a) from- Assistant Librarian, Eg
‘ ~ scale s, 12CC-2C40(RPS) :

b) to- Senicr Librarian, scale




RECAUITHENT. AMD_Pi( MOTION RULES

" . N
Designation and scale of pay.
1. Method of recruitment
2, Minimum cualifications

and / cr cxperience:

i) fer premction of cepart-
mental cadidates

ii) for transfer from Zcnal
" Rlys/Producticn Units,

iii) fc. ‘rect recruitment

3. Agc limits fer dircct
rccruitment: '

4, Channel cf pr&moticn

Vf

4

a~)

b)

a)
b)

Assistant Librarian
scale Rs. 12CC-2040(RPS)

By direct recruitment cn sclecticn
basis, : - :

BSc with Physics, Chemistry and
Mathmatics, . _
OR

Diplcema cr its eguivalnet in any

branch cf Engincering,

Degree cr ccnivalent Diploma in
Library Science frem a reccgnised
Institute/Organisation/University,

Werking knewledge of fcreign langu-

" age specially Frunch, Gecrman, Japa-

nese ¢r Russian will be¢ trcated as

acciticnal qualificaticn,

2C tc 3C years.

frcm- Direct recruitment

fo - Librerian, scale
Rse 14C0-23COERPS)

g .
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. GOVERMIENT OF INDIA-MINTSTRY OF RATLWAYS
Vs RESEARCH DESIGNS & STALDLIDS ORGANISATION
. ! ! o N CE A [t R N Y [ hiae

.7 of 1979

- Addendun Bo b6 g Ifice Order N
B B ML i i ". ;;. "-’f.""!':'v_'.:; H : Lo
bt Revised Pules for Recruitment_and Premotion:
of group "'C! Stoff in RDS@. i
- Sl e L Sl B
he R&P Kules nertoinipng to cr'teghries of Gliaf
Decrnentation "Assistant, gealel I's +650-960 (£S) -2nd Sunior
Librarizn, 2+ : Rs .SSO-900(RS)"h-f:Ve “further been ‘revised
end the: revised &P Rules togethe_r,\-';".'th‘“_a-‘-.venuer:_orf Dproioticn
chart are enclosed for inforaation &’guidance.,’ & T

Y 2. These revised rules will be effective” fron irmediate
effect and n11 future recruit;ent & promotions will be hade
strictly in accordance'therewith.s‘ T e s

3. These revised rules nay he given wide pudblicity
anongst the concerned staif, / ‘
- S Goh -

(] 1o 7]
(A.D.Ghoshalfy '
D :R&P Rules together for Director General .
with 2venue of - ..

-promotion chart.

L.ianow-226011 .

e 4s usuil for office oriers ' 2. Nciice Reord
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Designation znd Scxle: of: ph :

1. Method of recruitment:

3

2. Minimum ourlifications
and/or experience

iy for promotion of

depn rtmental candidz tes

ii) for transfer from Zonal

Rlys ./Production Units.

iii) for Direct Recruitnent.

Y g

3. Age linits for direct
) recruitsents

L. Cr -mel of promzotions

. ' RECRUITIENT AKD IHOVOTION WULBS — \

Chle f Documentation Assistint

e T St s e P W P . W 0

Scole P +650-960 (R3) o {

t
Mormnclly by promotion of Sr..Doc.
_Asstt.'/senior Librarian working
in 1280, on selection basis. In
crse of non-tviilability of suitable
departmentzl c~ndidates by transfer
of suitable stiff from zondl
reilvays/production units or by
direct recruitment, both on
selection basis.

PO RPN, R

B R

bt §

3 years! service as sr.DocJ.sstte/ 1
Senior Librarian in RDSO. I

Scme os for direct recruitrent. :

i) Degree or its eaquivalent in any

branch of Fngineering OR M .Sc.
in physics/Chemistry/ifathemtatics~
in toth ccses 3 years! experiencel:
documentation worke. '

OR
B.Sc. in Physics/Chemistry/tiath-
natics with 8 yerrs!' experience
in documentation work. .

OR
Diplomz or its equivalent in any
branch of Ingineering with five ;
years' experience in documentat-
ion work. '

Sewme . ad aa L

ii) Post graduate training in
Docunientation and Reprography or
Aissocinteship of INSDOG/DRIC.

25 to 35 years.

from - Sr.Documontation Asstt./
Senior Librerian, scale

b) to - L

[}
s

par rules.




e ' RECRUITHS

ST 4ND P"ONOIION RUIbo -

De31gnut10n and scule _of pay

' )r ~ 1. Method of recruitments

2. Vinimum cualifications
_and/or experience:

1) ‘for promotlon of
dep'wtnental c-ndidates:

ii) ‘for trensfer from ‘zonal-
. Rlys/Production Uaits.:

iii) for Direct recruitment:

ire limits for direct
. recruitmaent:

L, cn

nnel of promotions

- by to

Senior Libre I'lc-n/aCGle 35.550_900(35‘ ,

Wormally by pronoticn of lerarlaps
vorking in RDSO on selection basise
In c:se of non-cveilability of
suitable departrental candidates,
by tmnsfer of suitable staff from
zonal reilways/production wnits,
or by direct recruitment, both on
selection basis.

~

3 years' serv1ce as Librerian in
RISO .

s’}:;ine ,as for direct recruitment.

a) B.Sca in Physics, C}venlstry or
Gecology, and Mathematics..
0

Diploma or ecuivalent in any
branch of Engineering.
OR

M.S¢. in any hranch of Science and.

technology.
by Dezree or diplome in Library
Science from any recognised
unlv\,rsﬁ:y. C ndidates having

Master's degree in Library Science

or treining in Dcevmentation/

Penrography/Information Retrieval

will be pre ferred

Good knowledge in German/French/
Pussizn
will be preferred.

it lewst 8 years!' working exper-
ience in a responsible capacity
in a
in ¢ase of candidates having
B.Sc. or diploma as their tasic

c)

d)

qualificetion and 5 years' similar

experience in case of candidates
hoving post-graduate degree in
Science.

20 to 35 yenrs.

a) from - Librarian(R:.425-700/RS)

- Cl.icf DocelAssistent -
'~ 'Scale Ks 650-960(KS) .

n/any other foreign language

scientific/technical library

pa
0
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lChle Docdhentutlon At St i

| - L Rs.650-960(Rs) b =.
R T . : -
. ’ i 4 : —— : M‘Q
3 years service 3 yeers'service . .

X ; , o ;
. { : | ) . .
;SenLor Documentation “sstt. ISenior Librarian ! : ;

{ __Rs 550-9OQ£RS) J 'Rs .590-900(RS) .j- -

kR
4 years service 3 years service ) -
' y ’ _ : ' i
Junior Documentntlon ssstt,.! L*bﬁ-rlan ‘
Bs 425-700(RS) l ~ iBs L»2‘;’-700(}.:zs)|
...... R
5 years service
i

¢ {isstt.Libra rian | 3
IRs «330-560(RS) | . !
/i
B o
1
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Our Reference Neo .A@_/RT/TS (Pt o) LUCKNOW-226011-Dated 22 .l .80 PY

. YIlg gI&R - g "argy

sgHaIR wfawsw sl wAw gsq
JGOVERNMENT OF INDIA - MINISTRY OF RAILWAYS
RESEARCH DESIGNS & STANDARDS ORGANISATION

qgaF-226011-fzais

_ MEMORANDUM

P
Sy

Shri Suresh Prakash, Chief Documentation

- Assistant, is informed that the issues raised by

him in his application dated 11.1.80 have been ]
examined in detail and it has been decided that 7
he has no case for consideration by the Railway

- Board. The revised Recruitment and Promotion Rules
. for the posts of Senior Librarian and Chief
* Documentation Assistant framed with the approval

of Director General are in confimity with the °
general policy decision taken by the Board.

Shri Suresh Prakash is further informed that the
advance copy submitted by him to the ‘Rallway Board
without first exhausting the official channels

is not in order and he should refrain from '
adopting such a course of action in t;’u:‘e.

W 1""/%'; '

- : : (Naunit Lal) )
DAr (1. for Director General,

Shri Suresh Prakash, -

Chief Documentation Assistant ’

RNSO/Lucknow.

ta



. charge reports may be sent to SO/E-IV early through thelr qontrolhng ofi’lcer

‘ Smt- S L. Deur, Sr.leranan, _ P/F:Lles of staff concerned;

%QV

A\/\WQ/ JLQ.A— S

R
PN

W

Ll e

-

Staff POgtmg Order No.100 of 1981. -~

In consequence of Shn HoDevas, CDA/JL bemg proxnoted as ADO(P) v1de 0 P 0.
No.24 fo 1981, the following adhoc promotions for a penod not exeedmg 3 ‘months.-
in the above chaln are ordered w.e.f. 2502 81(FN):- W

PP T S

et s

oy

1) Shri Pratap Smgh, Sroleranan)ls promoted as. Ch:l.ef DoceAsst Y
1?50650-9@0(128) He will contlnue to)lo(ofk__‘afterA the"};brqry affairs
will be. under: DD/noc.I. RN :

B e e L S

: ii) Smt. S.L. Da‘u‘- lererxan is prot:nted as Srohbranan,\scale Bs.
vice Shu Pratap s;_,;gh° R A

2« . The above ’stefffs‘hould'"not'e that they d . to - 3 :
of hlgher grades only~after they. couplete 22 days- continuous’ service in’ hlgher""
postse The zbove promotions are purely on' adhoe ‘basis - and: the incumbents; va.ll
have no-claim on the" ‘posts 'agumst regular/short term vacancies in future ‘="The

L b

" File No.E/AP/DSL/Cl.III Tecb/79
Deteds 3.3.1981 . '~ ..o
Manak Nagar/Lucknow-u )

.-

Distn bution

: (
i

Pay/Dy-DG, DD/Do I,‘-an, DD/Doc.II, "DDE«-II, ADO(P),/ SO/E-III,
SO(Rectt/Pass) % Hlndl, - JDP,* ConfoSectlén, ‘She ‘Pratep Singh, CDA,

x\;-u B

- o -
PR - — N . .

@ ( Hlu,{,, \,.L,,4 " M[//v //nu) .'
e A i
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- eseax\c Desizns
R é‘ﬁ.ﬁﬁg‘ig\ rt“— Fpe X '\)- fg'\‘ék_ ulL
- .OFFICERS Poorrnc oqnga NO 105~0F 81
.- 7 i N I 5)7‘3-,6‘ ) 1\
- R \.Dev-xs,Cbiof Documen ationmcs-’l_
, promoted to"officiate :#5”ADOAP).i1n" LI in
"y OPQ. No.24"of'.;_81 his: been furtnerf f
- :‘,:- R g .Pratap 51ngh CDA~is~‘p
- Ass*t.Doc%Officef(Lib) 'in<els II
. perlod;of. siximonths on. Strdaln
. “{| of-nis: pe_rformance afte}r Sixng

.DD(P),DD(Doc),SO(EIII) 2 copies,JDF-z copies,SO(EIV)_f
o SQ(A),CA,ADE/Tele,Secy to DG,PA/DY DG,SO(Pass),DD/Admn
- Wstrate Sup,Notice. Board

: CDA RDSO/Lucknow. .

' .
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[PART T1—Stc. i)

() (9) (10), (11) (12) (1)
Ly w2 w vt oo AR ge A wdwf: oy e femir ety @ el ¥ e o,
afer sav T O o A Wi eT et s o g d afal €9 @ Yo W
fedt wrame T o e Ay dr T i fRw/ae fras v i sawd e
favafaerg vt (fafefis wf-  fronefy -— wrleo & wmers § 1~
™} & @ il § fm) & R | dafua fomig o
# foit o g wiitr s (fawii w-  wfy afafs B s
i fogm o orore: o fafam e aifgmivgica v
feit a1 wwew W wifas g mias peipRaei i
feimt wrreg g g) ¥ wrew Miwwr At www S W
wifeg | o wiarfcdi % ¥ ifee @ wear b .
e A wnfea 39 . 67 €9 @) dmw-
K X AR 425 T T wenw &t
X I oar ¥ AT W N owwmad
Hag'T ¥ @i @ o A {5 wm- .
frafaeg ¥ s §) faq 2 orody
ad v SRR ww ¥ . ’
w7 &9 3t & dvw- ~
wfers Jar o § Wik
- 560 To ¥ LU qTIE
. mEh " , ¢
> Rt — g
T & wl W) qued
¥ wrew Frt wfrws 39-
I W WA F v ’
. TH@Y A aY Iy afes -
| vt winfat A @
. pooo= % fag g wmn
i O WY} mifm
\ A T oW A
’ sR
oy . [ § st dt-1/72/44/ 24710 11N
. : ’ Fag gl wfey, W N vd 039 w337 afm, Are .
MINISTRY OF RAILWAYS - . 4. Disqualifications : No person,— h
Railway Bon;d), (a) who has entered into or contracted a mariage with

_ New Delbi, the 10th April, 1984

G.S.R. 452.—In exercise 'of the powers. conferredb by the

proviso to article 309 of the Constitution, the President here-
by makes the following rules: regulating the method of re-
cruitment to the Group ‘A’ and Group ‘B’ posts of Deputy
Director (Documentation) and Assistant Documentation Offi-
cer in the Research Designs and Standards Organisation,
Lucknow of the Ministry of Railways, namely :— .

1. Short title and commencement.—{i) These rules may be .
_ called the Research Designs and Standards

Organisation
(Group ‘A’ and Group ‘B), Recruitment Rules, 1984,

¥ :
(ii) They shall come into force 'on the date of their
pullication in the Official Gazette.  ¢7

2. Number of posts, classification and scale of Pay.—The
number of said posts, their classification and the scale of
pay attached thereto, shall ‘be as specified in columnsi2 to
4 of the Schedule annexed to these rules. ¢

3. Method of Recruitment, age limit, qualifications etc.—The
sucthod of recruitment, age limit, qualications and other
matters relating to the said posts, shall be as specified in
columns § to 13 of the said Schedule.

.

a person having a spouse living; or

shall be eligible for appointx.nent to .any of the said posts,

Provided that the Central Government may, if ' satisfied, &
“that such marriage is permissible under the personal law
applicable to such person and the other party to the marriage’
and that there are other grounds for so doing, exempt any

person from the operation of this rule.

5. Power to Relax.—Where the Central Government is of
the opinion that it is necessary or expedient to do 50, il
may, by order, for reasons to be recorded in writing, and
m_ consultation witk the Union Public Service Commission,
relax any <f the provisions of th
any class or category of persons. .

6. Saving.—Nothing in these rules shall affect reservation,
relaxation of age limit and other concessions required to be
provided for the candidates belonging fo the Scheduled Castes
and the Scheduled Tribes and other special categories i

persons in accordance with the orders

tral Government from time to time in th

cse rules with respect to

is regard.

" (b) who, baving a spouse living, has .entered into or
contracted a marriage with any person ;

issued by the Cend

—!
¥

Lt

[
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g _pot

Soofport © ~ No.of Gasification

Educational and other qualj-
flcations required for direkt
recruits -

Age Nimit for
direct rectruits

~ Whether
benefit

of added .
years of
Service
admissible
underrule  °
30 of tho
C.CS.
(Pension)
Rules,
1972 -

Soals of pay - Whether

- selection
postor non.
selection
pest

/..

@

»

@ a

&) ® (62)

1. Deputy Director 1*

General Central  Rs. 1100-50- Sclection
(Documentation) (1983)  Service Group

Not applicable Not applicable

Not

1600 -applicable

*A° Gazetted
- (Non-Ministerial)
*Subject .
to varia.
tion de-
pendent
on work-
load. -
Whether ageand  Period of ~ Mcthod of rectt. whe- In casc of rectt. by pro- If & DPC exists, what is  Circumstances
(NUC.NIOM| quali- probation, . ther by direct recit. tion/dcputationftransfcr, its composition *inwhich
ﬁCNIOﬂS‘ prescrib-  if any or by deputation/ grades from which promotion/ UPS.C.isto
ed or direct re- transfer & percentage of  deputation/transfer to be made be consulted in
_ cruits will apply the vacancies to be filled " making rectt.
in the case of-}*:o. by various methods - -
motees . ‘ ’ . )
- . M
® -9 a0 - Y an (12) a3
N>t applicablé 2years . . By promotion 1 Promotion Group ‘A’ Departmental Consultation

Assistans Documentation offi-
cer with 8 years’ scrvice in
the graﬁﬁ‘crcd after .
appointment thcreto on a

_fegular basis.

1. Chairman/Member, necessary while
Union Public Service tciectiy an
Commission— Chair-  officer for
man. appointment.

2. Two Dircctors from
Railway ~ Board
—Members.

Notc : The procoedings
of the Departmental -
Promoticn Committee
relating to confirma-
tion shalt be sent to
th: Commission for
approval If, however,
these are notapproved
by the Commission” a
“fresh meeting of the
Deparumental  Pro-

_ motion Committee to .
be presided over by the -
: - Chalrman or a Mem-

-7 . . ber of tho Union Pub-

) )" : + licServioc Commission

shall  be held.

.

Promotion Committce  with the U.PS.C

o heian

e
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M N @ e @ ® ® - 6n j
: JAssistant - 3% GeneralCentral Rs.650-30- Seliction  mar . N ]
| ,vg;ic“uz::eyuuon (1963) Service Grovp  74D-35810- Kiton §:,°;£fs°f°d’"‘--': . Mo O Moo degree in )\ R
. ) ' mhg.u::;.‘:g.(m" 4%-3“3;08;; o (Relaxable - for : sics/Chemistry/Mathema. k]
. . . . 201200 Gbvernment ser- - tics of & resognised Uni- { N
‘ . . . vants upto 5 years - versity or cquivtlent. \ F
*Subject to in aceordance with o L3
vagiation, - _ - the instructions or (ii) Degreo or equivalent dip-
: o . - ordersissucd by the -~ *. loma in Library Science of ¥
< . Central Gowvt)) a recognised University or L
. o o . ) Note : The crucial Institute, i
- - . - datc for determining (iii) 3 ysars' experience in 3
the age limit shall a responsible capacity in &
bz _the closing date Library of stendard.
L for receipt of appli- . ) )
E ) cations from can- : Note : 1. Qualifications arc
' didates in India relaxable at the discretion
go(hcr than those of the Union Public Service
. in Andamanand - Commission in case of can-
Niwbar Islands didates.  otherwise  well Iy
and Lakshadweep). qualified. I
_ AN 3 E . ’ Note 2 : The qualification(s) '
. ) - T ) o co- regarding experience isfare
. o o - . relaxable dt the discretion vb
o : . E of the Union Public Service
Commission in the case of
. candidates belonging  to
’ Scheduled castes and Sche-
) } duled Tribes if at any.-stags)
‘ ‘ - . of selecticn, the’ Union :
- ; Public Service Commission }
4 is of the opinion that suffi- R
. i cient number of candidates i
' from these communities. :
_ ’ possessing the requisite ex-
L - - -perience are not likely to
¥ ) o, . ‘ : - _ be availatle 1o fill up the |
14 I Coe _ _ ) ' v vacancies reserved for them.
o R ~ : : Desirable : .
. . S . ’ () Mastr’s degree in Library S
. - : Scisnce of a recognised . ;.
. N . . e . ] University or equivalent ;
4 s _ . ] . (i) Experience” of dccumen- o
i ) S : ) tation work in & responsible 1
. i o capacity. - i
a) x o ) . . ) (i) Working knowledge of . § - il
e . ' K any of the modern Euro- 4
1 i o . . _ w5 pean language other than :I
T _ - English. oo i
8 - - - : i
— 3 g 10 . 1. S 12 13 }
No. But m R ) ; — - " g
N ustt 2)»mrsv *- By promotion failing Promction ¢ - Groun ‘B DP.C - - A
4 Bachclor’s degreo which by dircet rectt. ¢ Through depactmental selec- - Thrrp' irecters/ Addi- C(fnsultauon >
. ‘ r c : . ¢ Directers/Addi- withthe U.P.S. L
% _ .uand degree or equi- . . K ton (which shall include "% tional Directors. C. neccssary S
valentdiplomain . . o . ¥ ordinarilyawrittentestand “Note : The proceedings  while m;ki:)r oo
ibra - A ' 8 viva-voce (test) of Grade. ., of the Departmental dircet rectt f 3
ﬁ ‘ of & recognised - Lo ' *C’ staff (other than Minis- %" Promotion Committee T o
Universityer -+~~~ o . terial stafl) workig in a -{ relating to confirme. . o :
cuivalene . . P . gdocumentationand Library. - “tion shali be sent to
— . : . The Selection s made  the Commission for a
: : from among the staff  approval. If, however, :
e I |
i
e, :
i

e : _ -
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‘the minimum of which is
Rs. 425 in the revised scale
and in higher Group *C’
grades on a regular basis,
provided thsy have ren-
dered a minimum of 3
years, non-fortuitous  ser-
vice and have reached a

\marm*w ut 5,1984/3mm 15, 1908
S = 3 : . i
ll 12 . ' 1
ie o emiGmme - ;e L .. i - & apman e s 1
" holding posts in the grade  these are not approved v {

by the Commission a
fresh mecting of the-
+ Departmental Promo- .
tion Committee to be . i
presided over by the
Chairman or a Mem-
ber of the U.PS.C. -

Eaea b e

LT

r

shall be held.
/ stage of Rs. 560/-. : ’
Note : In case a junior emp-
‘loyee is considered for
selcctian by virw: of his
satisfying the relevant mini-
R , . - mum- service conditions,”
B all persons senior to hime
B VAR T shall also be held to be eli- -
R o ’ " gible notwithsianding that .
T ’ thcy may not satiafy the re- :
quisite minimum service
conditions. -

- [No. ERB~1/77/44/24—vcl. 111}
A. JOHRI Secy., lewny Board and ex-cffice Jt. Sccy. to the G vt of India

.E,\ ‘. . — - - - T ) - ‘4 ——

at f'aﬁ 23 wiW, 1984 ’ :
m.m.ﬁu-—-wa-ugwf« wfea & &7%3% 300 ¥ 'wtvrs oru 3o whedl & el ge, srﬁmvr furae. (e .
fewa ¥efra fowre wfaer dea @ gfre O toX wg Al sfew dea, ¥R SHOYR wfeew @R aae we d b
faqar s fdwoe) way ot (3¢r) mmmﬂﬁwm‘rmmquw'fﬁw 1974\ amwr‘mm &
fag frerffs fom end § i
: 1(:)ﬁhﬁnuﬁqmwﬁmm(mmmﬁmnﬁMmﬁ qﬁzwmmm
qfrwer G, m«mﬁ{anfwmakmzﬂtéamﬁrwmwﬁhm) T () Fmr et afveivfrs
'mmmn«w(mmq,ﬁwwuaa :
(2) ¥ e # se & arta < ga
2. s Prdevea (Wmmmﬁnwmmmﬁﬁqﬁzvt«&mmmem
wfirwe X FEEA gea R Adfia faggar sfwer frweg) am S (sfer) fem awed stfe wfow gear g T 8%
it P, 1974 A aPgd ¥ W wo 12 e % gifue whrfedl ¥ e ot frfafar oy i, aaty— .
feorer ——(w Prowr wewefire do 682 AW 20-6-74(F0 1609 ¥ 1622 us) wfugww do mﬂefez}o-xz) (1)[68«.1-
1 o 5-6-74 ¥rQ wfiny fed ol - -
Y mow-ﬁ- do 826 ‘g 5775(1663) afirgw do ﬁfrfaﬂ-w(u)les-lmm 21-6-75 §IQ mn ﬁm L TR
3. mmoﬁu do 897 A 19-6-76(Y° 1706AfgIN do hds 21-12) 19)7 58 i arlrer .
4 mow-ﬁwvb s49urd 21-5:7%, (7° 162) afagearde 13(47)[768 qaT 4577
. moqoﬂo'.’d- 650 Wl 21-3-77 (To 1653) sfrgwat € 12(29)[76Q T 1 40T £-5-77
8 momoﬁro do 25 wrily s-1o77 (go 76) sfaperde 19(29)/78q & ¢ ww g 15:12-78 _
7. WowtofHe Ho 984 AW, 5879, (e 1764176}) afwqer do 12(3)j78<r q aliw 22-7-78 T Wy fear mam
8. Wiewtefte Wy 1114 ArlRr 9-9-73(1: 2015) sfegTm do lz(u),n-é?olzo-mﬂv 22-8-79811 mr‘mrﬁmvrm
9. WioWioPAo Ho 225 w8q. 10:2-79 ('p 439-44) ARG o 12(51)(7727 G2 Wl 12-1-79. 903 €W sy wmar
10. WiowTofNo He 899 a, 30-2-79(Fe" 1764) Afq, do 12(29);76A T-1ard 8-6-79 TV @A Pl qr)
11. ®le%iofle Ho 1201 MTW. 22-9:79 ({0 2263) wfoqwwi "o 19(2);78 YN AT wrl'w 6-9-79 TY woivew fray ey
12, ¥R do  12(51)p77 @< 25-3-80 (Wewrofire do ) 7 dwaw fear
13. FRETA o 43(4)lso-i|tz-u(l)m'rd 1410-81 (froFtofModo 830 W 31-10-91 ~—To 2353) W G fivar i,
14. ®fEgENEo q-uo,s,s,amq.u(u)mv 30-1-82 (HreTrefys do 167 AT 13-2-82, q- 473) W oA fea @y o

0 4

e il

;
e T T e e e e

e it o Z el o ks

d\:_“m‘_~___~_ e .L_A -
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Tho DMirester Gemoral,

w330, -
tinistry of allways, . !
!,up'r:-«_g. vic ; l\" .
A
i ‘\ .

sirg

VA
3ubs RD3O (group A & gou’ :B) Reerultaoat
Rules 1984~ £1l1liag dn tho vocant posts
of asstte Docunentaﬂ;\m\ officor (ADO) i

CUuasth:

Tho abeve rules caze 1ate force Woeofo 55\'§°1984, the date
en which these have been inuhushed in the Offic Gazetts for
th: paaefit of staff worzing in documentatiea aad \libr vings
ef 730, Owing to the noaeexistance of the sald #des, the posts
ef 450 have oithor bsen filled em adshoc basis or hgvo been kept i
vacaat from the very incoptiea of the craatien of these pastse
dow that th2 recruitmeat rul 2s have come inte ferce {thp RDSO
agniaistratiea 15 requasted to issue metlce for a dépa'm-ental
sclacticn for the pasts of A0 in scale 3, 650-120p(R3)g to all
tha stalf werkiag in decumcatafica aad library wings, vwho are

_>mldiag tho pest ia the grade the mialoum of which is Rso 425(R3)
zid in regular greup C grade oa a regular bazis, preyided they have
rmdered a minimum of 3 yoars meafortuitous servica snd have reached |
o stage of R3, 560 also possassing at least bachelor's:degrce or
oquivalant dfplena in Library scieace as lald dewa 1a the recruite |
axmt rlese -.j;e [T '

Do So Qar such a departmdatal sclactioa having aet been held,
tho posts of ADO bave not been £illod om a regular basis and any
furthor delay in cendicting the selection would\ Jespardise the
future of oxisting eligitle candidatese A !

: 1 4
3o Ua.ier circumgtancss 4f RDSO administratlon 15. not able 5
gc ahond with tho departieatal salectien h:aediat‘gly for rcassas ;
not knewn to H6,Mk most humbly r equest to fill the vacast posts of
100 oa ad<hec basis by offering ad<hoc appointucatinto the eliglhle /[
c.adidat=s avallable librarg sad documentatien gections as per :

tiic abave Recruitnsat des till such tine the depirtmsatal selactlez -

]

-

13 hald to refilarly f£111 the vacaacies. As some employees are )
already onjoylag such ad=hoc premotion, it would be also Bers 3
bafittin;: and equitable te extemd such adehec promuoh\ similarly

to othor eligibla staff al3s0o W,

) W\,
4o It 13 not out of [lnce te monticn that dus weightagz ef ,
degraz'or ~quivaleat diploma ir Library Scileace evea in {hd case of .
d>partmontal candidabes laid dewa ia the Recultment Aullos idxthe
~4post of 00 coafirms tho ebservation already made by earlier:iGs
anrd alse by tho Rallway Reforms Comitteeo R

subnitted for sympathetic ceasideration & orders éleasoé

N : op%faithﬁaly, o
ARV Bkl 1o 3r1 VEL Sriv%sﬁ*.'d DM%
£r, 20 3Bto JeLe' e s

\

v
3. 2%, 3. 3aty ‘fghaj:t:nrjea lLibrarian
/
4, 37i R.H. 3Sachan, Librarian
Copy ia aivanca te 20 & 4T.¥e " Co 5 |7 Deepak Gupta,'m'w\@”

Qe

9 M%/
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The Dircctor General, AV\V(QDM A'io
RD30, Mlalstry of Riyse, e

Lucknoye :
3ir,

N
1o,

Subs  RD3O (group A & group B) recrultment
‘rules 1984~filling in the vacant posts
of Asstt, Documentation O0fficer (ADD)
I2quested,

Kindly refer our application dt. 26.6.84 (copy attached
for ready roference) requesting for holding a departmental
selactlon for the post of ADO in the scale 650-1200 (R3) since
RP rules have colle into force weeefs 5.5.1984, the date on
witlgh these have been published in official Gazette. e also
reciested that 1f RDI0 administration is not able to go ahead N
with the departmental selection, the posts of ADO may be filled
on adhoc basis by offering adhoc appointwywte tho eligible
candidates as per the above RXP rules instead of keeping the
post vacant ti1ll such time the departmental selection 1is held
to regularly rillwﬁhe vacanclies, since some employees are already
enjoying such adhcc promotion in our cadre,

2 It is more than two months have passed but no action appears
to have been taken in the matter. Contrary to this, we have ‘
rcliably learnt that, our RXP rules have again been referred to
rallway board with the recommendations to change and modify the :
structurss of the rules. We would like to draw your king atiention |
towards the followlng facts in this regardse- i

(1) This R&P rules have been finalised and Ix:%Rt& came into
force in R’D30 after a lapse of 20 ysars. How referring
again this matter to Railway lioard, in turn to UpPSC may
take another twenty years to get a final shapes

(31) sSince these RkP rulss are model rules framed by Department
of personnel and Administrative reforms, Ministry of Hume
Affadrs and have been approved by Govte. of India after
considerdng and taking in views the various raspresentations

- from the librarians of all the ministries even UP3C will
have to refer the matter to department of personnel and:

- adainlstrative reforms for reconsideration and restructuring
of the B%P rules.

(11i) Those model RP rules have been implemented through UpsC
. -for all the librarians in every ministry throughout the
country, Even Rallway Board, ministry of Rlys. have also :
. accepted these RXP rules for Railway Board librarian, «

(iv) It is not understood as how iD;0 has consider~d it proper
to refer this matter again to Railway Board/UP.SC neglecting
the recommandations of RiAC and other expert comunittees
without considering the details of the complications which
may arise in future.

Howsver we again rcquast you to implemont the new R&P
rulss wihlch have alrcady bsen published in Gazette of India
and are in vogue and promote the eligible staff on adhoc basis

, contdeee /=
@/N;’i,

cr{n?%//
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till rogularkf selectod candidate is avallable. "
Thanking you in anticipatione

 Yours falthfully,

Qs
1. \V\.S.L."‘ mfe'bﬂf%a,_

2. 3eLas Dz
7 .
3. Gauri Chatterjee Lirvriacs

4, Ue EPW a L‘JDW;‘: .\b‘.r‘n

Qalx « 1049, 8Y 8.
Copy in advance to,

1. Director Gencral, RD30/Lucknow.
2. Chairman, Rallway Board, Ministry of Rallways.

Roll. sachgr%¥ s ﬁ4 , ,ﬂlmuiiw

S
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Govermment of India ' - ‘ 01
Ministry of Railways : X}\

Research Designs and Standards Organisation

STAFF_NOTICE

Sub: Departmerntal selection for cl, IT (Group'B?')
posts of Asstt.Documentation Officer in
Research Designs and Standards Organisation,
Lucknow, = + : _ ‘

In continuation to the Staff Notice of even number dated N

10.9.86 under which the above gelection scheduled to be held

on 10th and 11th Septenmber,87 was postponed ti11 further _
advice, it hasg been decided to hold the Departmental selection
for ¢1.II(Group'B') posts of Asstt,Documentation Officer in
Gr.k.ZOOO-BSOO(RSRP) in RDSO,Lucknow: on 29th and 30th - June '87
as per programme given below from amongst the eligible C1,IIT
8taff of the Documentation and Library sections., The number

- of existing vacancies for which the panel is to be formed

i8: 2(two),out of which one vVacancy is reserved for Scheduled
caste candidate, - ' .

Programme of written tegt

: Date. ' Paper No, ' Time ' -Duratidn of paper
3 : ~ )

2946.,87 I ‘ 10,00 hrs Two hours
(Establishment and
General Admn)

3066.87  II 10,00 hrs  Thrée hours
(Library Science '
and Puslication)

2.Conditions of eligibility

Staff holding the posts in the grade the minimum of
which is Bs.425/-in the Reviscd scale on a regular basig,
provided they have rendercd g minimum of three years!' non-
fortuitous service and have reached the stage of Bs,560/-.

For department al promoteces,possession of atlcast
Bachelor's Degree and Degree or equivalent disploma in
Library Science of a recognised University or equivalent
is a must, ' _

SheAmrit Lal,LO(R)/RITES who does not poasess a
a degrece or equivalent diploma in Library Science as
prescribed in the BR&P Rules is,however,permitted to :
appear in the above selection in pursuance to. the directions

“Y"of the Hon'ble Central Administrative Tribunal, Allshabad -

vide their order dt.9.9.86 in casc rcgistered under No, 472
rote In case g junior employece is considered for selection
oy virtue of his satisfying the relicvant minimum gervice
conditions,all his seniors shall also be held to be eligible
notwithstanding that they may not satisfy the requigite
minimum service conditions,



ANNEXURE ~T

Syllabus for the Selection of ADO(Library) and
ADO(Publication) ‘ ‘ .

i

| Esheblichment & General administratisr 100 Marks o
| Poper I  ESTABLTSHMENT = S o |

Discipline and Appeal Rules,Railway -Service Conduct - BE

Rules,Employment of Casual Labour,Pass and -PT0s,TA . P
f + Rules & Medical Rules, Pension Rules,Leave Rules,Hours [

of Employment Regulations .and Loans & Advanceg, : '

GENERAL

Delegation of powers in RDSO in Establishment and .

non-Establishment matters, Budget Estimates,procurement
- and accountal of equipment,Stores and Stationary,

Chapter I,II and X of the Manual of Office Procedure,

- Official Langgage Policy and Official language Rulegs,
Poper IT LIBRARY SCILNCE & PUBLICATION 200 Markcs

s Zopie I: Lidrary Organisation - )

Library in Society, its aims and functions the kinds
of libraries and the gervices appropriqie to each one
of them,Library legislation,compnrativg with special
emphasis on Indian Library Lawg; DIibrary finance;control
. and management, Princjples of Library,Planning and architecture,' :
Library equipment; Library'personnel; Library cooperation, - ' .
- -Book collections and their features, - :

Topic II: Library Management

Library committeesg, Trustees,BOards; Library Administration;
Finances; Sources of Income & control of experditure;
Accessioning,open access system; charging & discharging

sy stem; stock verification; Book stock selection & itg
maintenance; departmental libraries, : '

Topic III:Claséifiéation & cataloguing:

Basic principles of ¢lassification; Strcuture of
classification,main features of Decimal and Universal
Decimal classification schemes; theory & history of
cataloguing,catalogue codes,descriptive catologuing,
Physical forms of caﬁalogues,filling and display of
-~ Cataolgues, arrangemert of entriecs, :

Zopic IV: Bibiography & 3ok seluiin

L ey

Aims & purpose of kibliography ,current state of bibliographical
enterprises (national & inter—naJional),reprography,copyright
principles in selection of library materials,



o) | l | . Avnesane A-1
‘ : . M

‘ _ Government of India Ministry of Railways .

X Research Designsl & Standaros Organisat.ton p(\ oﬁ

> R
l-v,"‘

OFFLCERG' _POSTING ORDER m.45 OF 1987

| | |

7 The following d'xanges are. ordered with

immediate effect:-

i) Shri“P.K.l'liSEra, ADQ/Library; -adhoC is
t rans ferred 'land posted as ADOMubbn adhoc

ii) release by Shrm Misra, Sh Suresh Prakash,
ADO/Pub adhoc, is trans ferred and posted

‘as ADO/Library on adhoc .basis,

Shri pP.K.Misra, ADO/Libr ary, adhoc, is to, move first
b‘y 10"8-19870 B ' '

2, ‘Ihe charge repmlt of the offioers may be
" forwarded to -;stt—II Section in six c0pins

ath: IG's orders dated 16-7-87

in file No, DG/Crp-77/G. S\M
I ) .. oLy

| ur ‘3’?
, Lucknow-226 011, - | . - (I.A.I?lr-\an)
Date: 4-8-1987. = ! - Jt. Director/admn-II
File No.DG/CRP-77/G |  for Director General.
Y 7 pisegidon

Sr.Dy.DG  JDF JDA-I' JDA-III  DD/Doc . DDE-I
DDE-II  DD/Admn, TEY l ARO-I & II  Audit Officer
SOBE-I  SOE-II sos-ni " SOE-IV SOE-V  SOE-VI
SO/Rectt  SO/Admn,  S0/Stenos  SO/Pass -

«JQFDE(Telecom)Tele. Asstt.Commandant, EState Supervisor

"

L/Offn{rs concarned P/iF‘lle Motice Board
S

SecCy. /RDSO ClLass I Off.\icors nssociation :.Recéptionist-l & IT
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Versus

unioii of India & othiers ssevevseeesss Hesponcsats
i

}

! Rejolnder ailidavit Lo the written

! stateuent filed on wehall of respon-
" dents 1 & 2.

|

r

I, Smt. G. Chatterjee, wife of Sri K.X.

Chatterjee, resident of Akhtar Manwzil 130/14, J.C.
SO
/:? (J\%ﬂ Sose Marg, Luckaow, do hersby solemnly aflirm and

jLJZ statd on oath as under ;-

1, | That the deponent is applicant Wo.2 in the

above applicatione. She Las read over and undersscod

the ?ontents of the written stautenent filed on behalf

of respondents 1 and 2. She is fully conversanté with
Do

the iacts deposed to hereine. The deponent has been

authbrised by applicants 1, 3 aad 4 to file this

rejoinder affidavit on their behalf.,’

2. That the contents of opening para of the

wriften statement, in so far as they relate to soleim

aff%rmation, are denied.
|

Thav the contents of para I of the written

stasbement are not denied to the extent tha® Sri S. Buatila

is working as Deruty virector, Establishment-I in {he




-

Rel4e540s Rest of the contents are uenied as neither

the wiitten statement has been filed on affidavit as

3
allegéd nor there is any authorisaticn of the respondent
i ’ o
Nose | and R in favour of the said Sri S. shatia to
|

file Fhe written statement on their behalf. Since Sri

BhatiF has not bean impleaded as a party in the déase,

Al + I 1 L] o~ . hd . - ' »
he Limself, by virtue of his designation, is not compe-

3]

tent |to file the written statement. Thus the written
. I
I stat%ment filed by Sri Bhatia on behalf of respondent

3
Nos.[1 and 2 cannot be treated as a valid record to
]
decife the cases
r

I
|
!

Ls That the contents of para Il of the written

staqe S are coatracictury o the avermenis made in
AN

Dar¢ 1(11), (12) and {13) of the so-called written

sta?ement; hence denieds
!

That in reply to the contents of para 11l of

W

E

|
. |
th% so-called written statement, in so far as they relate
to the history of the case, it is respectfully submitted

thgt it is incorrect to allege that the upgraded post

t4

of 1981 of Chief Documentation Assistant was operated
as;Assistant Documentation Cfficer {(Library) and for
tigt R & P Rules as contvalined in Annexure Eo.ﬁ-1 weie
nOtllled under notification dated 1C.4.1984. The aver-
merto made in the para under reply are incorrect rather
false on the face of Lhe record. Annexurs No.4 Lo the
a?plication under Section 19 of the act 1s a lstier of

réspondsut No.2 and this letter was issued on 5.6.1987

f

that is much after the notification of R & P Rules on

10.44 1984 (Annexure No. R-1). In this letter, il




Anmexure-10

—~—

}

i

i

posision with vregard to creation of post of issistant
; .
Documentation Cflicer (Litrary) has been suflicieatly

explained supportinﬁ the claim of the appilcantss Tius
{ . . . . -~ . X . " -

tle face of the documents, it is evident thai the R&P

Rules (Anafxure R-i) do nobt persain to the post of

) |
issistant Documenta“ion C(fficer (Library) which was

exclusivéﬁy created for Librasy Section after surrendering

(

one posu ¢f Ascisbaab Librariane Thic is evident Irom
[

oy L) ) 3 v e ]
the order dated 27.4+1501 regarding upgradation of one
pcst froum Group 2, that is Class III, to Group O, tha

s II in the sccle of Rse550-12C0 as azsistant Docu-

mentation CIificer (Library} on permanent footing. Ccnse=
quent upgradatio

[ .
nage tcfensure coryres ponding reduction in the vase

on within muup C (Cless l-t-I) pozt wWas

t..ln

gfade iﬁ terus of the Rallway Soard's letter dabed
23.3.1950. A photostzt copy of thé order dated 27.L4e31
upgra %h Class IIT post in ohe Library Section to Class
IT pos é isaistant Document.uion Oflicer {Library) is

filed &s nexur: 5010 to this alfficavite

(2l

;
f In view c¢f the fucts mentiined above and
Annex&re 70.1C and as also evident from Annexure Lo.h4
to the apriicatlon thé averne.ts nade in the vara uadsr
rerly are wrcng, falce, misleading and ucworthy of
crodarnce. 7Toe respondents ore pul 50 a strict proof
their allegations and that ia the interest of justice

are reguirad to produce all those docusents in

supgort ol their contentions that the &P Hules coubained
in dncesure n=1 were f*auvu and appicvad after due consi-
'eration ol Lhe Tacts zvailavle in Annexure Noe.h4 to tae

apifiication. Thus in the interest oi jusuvice, this

t
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the respon-

cr

i

}
?T' - A s - 4
Hon'ble Trilbuncl may be vleased to direc

dents to procuce the szid documanls.
f

Ol That .the contents of para IV of the so called

Jri:ten stavement call for nc remarks.

Thst the contents of para V of the so called

Al

ritten statement gre dernied and the avermenss rmade

N, W
L]

pora under repl ¢ reiterateds The respcondents
2 3

[42]
o)
1t

the rara under reply, have given no ecific dete

-~
¢
TR

when the cause of action, according to them, had

|

finally arisen much prior tc coming of tiae Administrative
|

Tribunals Act, 1985,
f

8. Thal the ccntents of para VI(1) of the so
fcalled written statement contrary to thé facts mentioned
in para VI(1) of the application are cenied and the
:averments maae in the gaid para of the application

are reiterated.

9 That since no reply against para 2 of bthe

v k]
1
agilication has been offerred by the respondernts in

ir written statement, the averments sade in the

;
ot
O

|
] -
| said para 2 of the cpulication stand admiboeds
13

104 That the contents of paras VI(3), (4) and {5)
[ ]

] . . .
) ~ o S .4 1, . . -
; of the so called written statement csll for no commentss

11 Thao the contentsz of para VI(6) of the so
called writ:.en statement are denied as they stand

averments made in para VI{G) of the application

i are reitarateds It ig further submicted that the channel
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!
of&promotion and the R&P Rules as mentioneua in the
paﬁa undar reply have no concern with the post of
Aséistant Documentation Officer (Library) exclusively
sarictioned for library cadre as evident from,Annexure

_ . . . . . .
Nowh to the application. The intention of R&P Rales
[

is nmot s¢ as mentioned in the para under reply with
re%ard to channel of promotion by including the post
(al

of |Assistant Documentation Cfficer (Library) exclusively

santicred for library cadrees

b

It is further clarified that the Documentation

as 'well as library Departments are two separate

cadres in R.D.S.Cs In the Documentition Cadre, there

ar¢ posts cf Chief Documentation Asgistants in grade
m;%so.géo (RS} whereas in Library Cadre there is no
po#t in gradei%.éSO-QéO (RS). The highest post avail-
alle in Library Cadre is of Senior Librarian in grade
M,?SO-QOO (RS). Thus the staff in grade Rse650-960(RS)
in;Documentation Cadre is always senior to the staff of
Liﬁrary Cadre and by virtue of his seniority and grade,
which are counted in the selection, he is bound to be
selected in Class II post of Assistant Document ationi
Cfficer and tie library staff, being invlower cadre/
grade, are bound toc lose the chance of promotion in

Clacs II post of Assistant Documeantation CLficers ,

On the other hand, the Documentation Cadre was
already provided with tie posts of Assistant Documentat ior

fficer even prior tec coming of ExP Rules contained in

(@
S

Aﬂpexure R-1 to the so called written statement whereas

no.such post was available in the Library Cadre prior to
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1578 and the future of library staff, in the matter of

promotipn, was blocked.

f Keeping the above facts in view, the compstent
autbority, in ¢rder to provice & fair cnaace of promo-
tion te the library staff and maintzin equality in
the matter of public employment as guaranteed under
Arﬁt1¢¢es 14 and 16 of the Constitution c¢f India and

spe 01allv for tue reasons that library staff wer: not

-

Y

oe*ng‘glveu promotion in grade se$50-960(RS; and Assis-
tant;Documuntatlou Officer already cX;sL¢ng'in tue cadre
of Décumeztation being a separste cadre, ons post of
Assiétant Documeavatbtion Officer (Library) was sarnctioned
he year 1981 exclusively for library sectlon as
evident frem snnexure No.he Thus in these circumsltances,
the staff of Documentation Cadre, whe were cdready
benefited, have nc access on the post of Assistant

Docﬁmentatio& Cfficer (Library} exclusively sanctioned
t

foq library section. Thus}the R&P Rules contained in

Anﬁexure R-1 do not apply on the post of assistant

Do&umentation Crficer (Library) exclusively sanctioned

foﬁ library secticn though it prov1d 5 a chance U0 uhe
|

sqaff of library to apply for the post of Assistunl

Décumentation Cfficer {Documentstion) as in that cadre

there are many posts of that rank/designation as well

as in grade Rse050-960(RS) e

1
1

! In any case it is reievaat to menticn here

that the interested persons, by misirepresentation of

facts and without bringing the facts, alread) ment ioned
gL08 3

above as also contained in Annexure-4 to the aprlication
& i

to the notice of competent autherity got the rules
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l

approved as contained in dAnnexure -1 to the so called

Py

written stabtement and they are being wrongly applied on

b

the post of Assistant Documentation Cfficer (Library)

-

exclusibely saactioned for library section. The said'
|

Rules (anexure R-1) ars se¢lf explanatcry thiat they

do nutjpertain to thepost of Assistant Documentation

Officef (Library) as no such word has been indicated

N

therein.

In the end, it is {urther requested tnat This
Hon'ble Tribundl may bLe pleased to Girect the respondents
to érpduce all those docunents showing the facts that th
R&P Eﬁles (Annexure R-1) were got approved after bring-
ing dhe facts mentioned above and as containsd in
|
Annekure'No.h to the application and they‘do aprly even

|

on the post of Assistant Documentation Cfficer (Library)

ot

i
exclusively sanctioned for library sections

!
:l
12:} That the contents of para VI(7) of the so
| . .
‘calhéd'written statement are denied and the averments
made in para VI(7) of the application are reiterateda
Thé Annexure No;hﬁto the application is self explanatory

l .
andl supports the contentions of the applicznt mentvioned

in the para in question.

It is further submitted that from the contents

of para VI(7) of the so called written statement, in

s/

[

is evident that the RF Rules contained in Annexure-R-1
do apply to thet post and not lor the post sanctioned

for Library Section exclusivelys. Annexure-4 to the

t
%? o far as they relate to upgradation of 2C posts, it
N
N

.applicabion wiich was issued much after the notification
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of the RLP Rules is indicative of the fact that these

Rules dq not apply to the post of issistant Documenta~-

tion ufi (lerarygq
f - (3} o4
13. ! That the contents of para VI(8) of the so

I - -
calied written stubement are denied as stabed anc the

i
1
avermedts made in para VI(8) of
[ i
. 1
reiterptede
I

the aprlication are

i

«_d)/ T b
14. | That the contents of para VI(9) of the so called

i

writtén stabement are denied as they stand and the

) |
averments made in para VI{9) of the application are

reitgrateds
;

i
° t
15. 1 That the contents of para VI(1C) of the so
1
allfu written statement call for no remarks since

admitteds

f That the contents of para VI(11), (12) and {13)

-—
O~
D

JI
of the so called written statement being evasive and

coritradictory to the facts mentioned in para II of
thé said written statemeat are wrong, lhence denied.
In;such circumstances, tie averments made il paras
VI(11), (12) and (13) of the gpplication stand admitted

by the respoudentss

b

17. That the contents of para 71(14) of the so
dalled written statement are ubuOlduely wrong rather

|
A

lad]
1O

alse, hence denied and the averments made in

FI(?L) of the aprlication arc relterated. It

e

1 -
3 furtxx Q1

f locument of tle respondents thens elves wherdin taey
Eal

stated in para v’I(M) of

i

A8
A fsubn’tted that Aunexure-4 Go the aprlicalion is a

Lave clearly admitted the facts
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I —
the applicatione Thus it is evident that Uho respondents
F
have riot come before this Hon'ble Tribunal with clean
r ,
handse
|
18% f That Uhe contents of para VI(15) of the so
c2lled written statement are denied as stated and tie
i
“ . R ol - ox 3
averqents made in para VI(15) of tho apglication are
| . - ~
reitdrated. The respendents are put to surict prool of
|
PP thely allegalions and they are required to produce the

rele%ant draft in rasgect ol the post of Asaistant
Docu’eubaukou Ciflicer (Lilrary) alleged to have not
been aprroved but apprbved in ﬁhe maniner as contained
in A{ﬁexuro A=1 to the said written stzlemente

|
19;}‘ Tha* the contents of para VI{16) of the so

-

,‘_'i J 2ded e - - - ) X
calljed written statement are denied and the averments

(e
-

verate

oy

t
madg in para VI(16) ol the applicaticn are re

3

20« Thal the contents of para VI (17) and (18) of

i - -
the' so 'called written statement, in so far as they are
conbrary tc the facts mentioned in para VI( 17) and (18)
of the application are denied and the avqrmenus mgae in

t

3

paﬁa VI (17) and (18) of the application arc reiteratede

It ig fu;uu&f submitfed tinat the respondents Lave given
a Wrceng chart of channel of promoticn as the Sealor
t2SQ3 Li’rar:an has no avenue of promotione He or she has no
ch%ca of promotion asz Chiefl Documentation Assistant in
gr&deiﬁ.650~960 (RS) which they have urcngly mentioned

iz celf explanstory in the matter.The said irrnexure

E)

N
NS in; the pera under reply. isnexure Ko.7 to the asplication
A
J;‘ refuses promotion of library stall in grade Rs.650-960(RS).

-
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21. That the contirts of para VI (19) and (2) being
based on .isrepresentation of facts ave denled as
stated anc the averments made in paras VI {19) and (20)
raccde

of the

o]

1

‘application are reiteril

!

‘f That in reply to contente of para VI (21) of

2'4-‘. L i
the sq cailed written statement, it ig respectiully

| . . .
subtmitted that the agerments menvicined in the para
i

i
undsy reply are misleading and they are incorrect as

statéde The rule in guecstion do not apply to the rpost

of Assistant Documentation Officer (Library} nor they

{.
P2y

!

pul to
made in the pars under reply.

23
the so caliod written statesoent, it is respectfully

3

i

prejudicial i

—-'S
beer. {ramed for tha: posi exclusively sancbioned

have
for library cadre, hence denieds Tae respondents are
strict proof of the allegations which they Lave

‘n reply tc contonts of para VI (22) of

Ti-at

it would be highly unjust rather

the respondeat No.3 being one of tae

.
(%]

uomitted tha

S 7

cendidates for the post of Assistant Documentation

Officer in the seiection, writes the confidential
vo face

reprort of the candidates wio are also eligiuie
¢ said post in pursuance of the Rules
In this way,

L T
L’-&A

selection for
(Annexure R-1) as statzd in the paras
there is every possibility of the applicaavs' confiden-

tial reports being spoiled by the respondent Nc.3 in
his own interest to get them unfit for promotions.

during the pendency of the above appli-

., ES
AT

2.
cation respbndent No.3, who has been working as Asstte

Document ztion Cfficer (Library) on adhoc basis, has
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.-

been |bromolLad to the post of Asstt. Docunentation

"”icer in the grade of Ks«2000-3500(RS8). His empanel-
mert is provisional and is subject ﬁo émendment/revision
tFto & a result of {inal decision or any other

orde%s passed by the Hon'ble Central Administrative
Tri&unal in case Noa544 éf 1587. This promotion has
beed made in spite of the prayer for interim relief in
thefapplicabion that respondent No.3 belonging to the

1 fulecatlon Codre Working on the post of ADG (Library) on
pur@ly adhoc vasis may not be regularised énd confirmed
on ihe said post of 4AD0O (Library).
25. That in reply to the contents of para VI{23) of
the(so called written ststemr.at, the averments maée in

7 f

para VI{ 3; of the application are r3¢ue:ated and the

f - . -
dvdrments made in the written statement bteing misleading

aré/denied,

i
26, That the averments sade in para VII (4), (B}, (C
and (D} are denied and the abriicznts are entitled to
the rul¢a¢s claimede

' Lucknow Dazed: Deponente
Apiril 28,1984

T

Verilication

I, the above-named deporent, do verify that
\“““//// tlle contents of paragravhs .4 = 2%

=

of this asfidavit are true to my own kaowlecdge and

uhoue of paragraphs =

of tnis alffiduvit are believed to Le true by the depcient
on the basis of the advice given to hers No parc of it
|

i
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ic fal$e and nothing meterisl has been concealed.
i

So hel& e God. (/657
CQ,GZZC {/(

Luckngw Dated!: Depo1ext.

April 28,1989,

I idencify the above- named deponent

oo
who has Slgnbd tefoye
L..f‘
Adv&gqgvn

e

fW@&lf/ﬁ&? a7ls .30 @ ot
/L‘#W&M(MPJA¢QZ'}7/%A

&M%d %&AC . Bithons a,

‘ mﬁ %Q%é;fw@/ ,QW, Co s

A= affidtont wdded da oo

| Shadh S vdleq
Sint; Shashi Srivasv-va
’ ¢

|
(yarh Clomimin:

i

| Allahabed FHiet
i uckn'm Breoh L O,
S 249.4.89

O :})4".6 . cos o>

22>
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) - FOTERNMUNT OF INDI A MINTSTRV ﬂF RATIWAYS
5 WBEARC“ DESTANS & STAVDARDS nRGA"ISATION
L MANAY WACAR LUPV“Owkll . - |
¥o. E1/S/0RG/1(UPG) . © . Dateds 27.amy, T
il Mubs-lnpgradation of posts from Aroup?C*(C1,TTT) to' . .
L -« “-Qroup B! (01 I7) in the Documentation ond vdbrary o

co Beotions,
7 Pefg- Railway Board's 1etters No.PCIII/QO/PS/UPG/l at,
_ 2%,3.80 and 30.1.81.

. I e ) 1

T Gut of;20 posts to be upgraded from Group $C1 (Cl ITI) « :

' {0 the nighest supervisory scale to Group'B! (C1,17) :
t elenent of upgradation of one post has been earmarkpé to Doc.

élv‘}. & Library Sections of RDSO vide Board's letfer dt. 30, 1.81

T unt xs above,

f2, mf”t 1s therefore notified that the upgraded post from

1, Group'ft (C1, TTI) to Croup'B'(C1.IT) secale Rs.650-1200(RS) in

‘ the .Doc 4 Iibrarv is a permanent post of Chief Documentation
g’Assiswrt; scale 7s,650-960/RS upgraded as Assistant Doc, X

1 Offiuer(hibrary) on permanent footing. L

f> 3; - ﬁozsequ ntly the following further upgradations uithin,
‘. group'C"Cl II?) .are made t o ensure corresponding reduction - .
. in the tase grade instead of highest supervisory category in S
‘the ﬁDK‘Y 11b Sections ¢n terms of Railway Board's 1etter ’
(‘ at, 24, 8.80 quofed ahove° _ . e
- S Vu lategoré of post No.of Categorvdog post - WO.gf oD
= tn he g raded, osts. as_upgraded. . .nosts,
%*732'ﬁ31”? “{\rar an T ‘YI%rarian 'p-I T ,
o TRy, 330.850 , - Re,425.700 N
M e, fihrerian 425.700 1 - - Sr.librarisn 850.%0 1
Tt . 3. By, fycrarian T 1 Chief Do, 1
R C T BsLsudong ; . o sstr mﬁmm -
R O ‘ ’ e S
) i;?4“ o &vrordidglv the permarent sanction°é strengtn af these =~ -
X Cﬁa“gﬁ*ﬁes “inthe Doc & Library (including publ icat%sy} before .a‘
g:: and alter upgradation will be as undargoA— : >
. ¢ ‘:.'3»?79. xa*‘egory‘ N '-_- SRR No of ostgif"“mvﬂdj
N\ S © . .. -  Belore ter

P g - 'ui ' ' -uggradat4on uggfgdafibn - f'”A;
!%. Austu.Tibrarian(Bs §§o-§ 0) o ’ _ T

f"a‘ Tibrarlgn(gs.425_7oo o2 .2 S - }
_t3.°8r o?in~ﬂriaans 550-900) S -1 -1 SRR
‘ ,‘Chx“’ Joc.Asst, (ngsso-gso) SRS -3 S o ‘}
Mt Tioe foicar Iibrary- L e 1 {excludg~ one |
. PR 4 .E 1 m . . s _—~ ) ?Ost of ADO/F .
. NS Jo i : ! s .., -under 0DP). .{f
. Yo RS T‘ts hasithe annroval of the Dy, Directq? neneral°_<_ AR
- . L ' " (PoReRn ) e
X 3?/9}'}‘3}(‘*,&?0’3, ‘ , - ) . (Z’)v uDiw‘@@lﬂf /\Em,. .
TERY fos. 1@Lmhe Audit prricer, gusqf}ﬁaé 2. 2074, 3. 04 S
f R %t
S z s 4
"\ : “



